T €. S1.ue.- 33004/99 REGD. No. D. L.-33004/99

JITIRd = IISTUA

Che Gazette of India

1.5l -3.Te1.-31.-09112021-230978
CG-DL-E-09112021-230978

ETITIOT
EXTRAORDINARY
AN | |—ETe 3—S7-T7< (i)
PART I1—Section 3—Sub-section (ii)

TR & TSI
PUBLISHED BY AUTHORITY

. 4243] 7% ReehY, AT, T 6, 2021/ 15, 1943
No. 4243] NEW DELHI, SATURDAY, NOVEMBER 6, 2021/KARTIKA 15, 1943
IBEIEEICR]
(3= foraar fwmn)

T2 feeett, 5 qavaT, 2021

FLAT. 4605(3F).—TTZATT TAAT STATET AT (ATaSTHa-Tasit ARiarr) sfefa=s, 2017 (2017 71
23), #T a7 34 (1) (2) T (3) F AT qf5T &7 33 FET T&T ARRAT HT TART Fd gU, ATHT A1 % ATAGT &
e, AT FAAT TR SEATH, ARTA L [Heforiad sTearaer aardt gl

ft.2%.reqmeer
1 FTATERT

1.1 TEITH G Yo 1.3 FH1AhH o0 1Ay § 9u Tu et o @Rt g ot gem

1.2 AT TF. AT WISET FEFHAT & AT A FAFAL % qgd 97 AN 9 A gRT ST Aoy § wer FFy 5w
qFd Bl

1.3 U G &1.2 sTeATaet gy Maiig Tt Geafors srasasrarst «iv sriaftin-srerfors Tfatatest i @ #
F o &2 =t & forw urr g1 Strar 2

1.4 Tea g et ermaret # 4-afiT S=rere At ThmarsT (67.39) FEwE Teqd AT S =T
) e e iRt e ()

i) TereiE s H=Te it (36TE)

i) FeFETE At (THE)
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15 AT T (ST / a1 o TEed (FTrSi) T AqHIET 9Y Tg AT, HeAd & ar [ o
gﬁ;ﬁ%mﬁﬁaﬁﬁﬁﬁﬂﬁﬁﬁﬁwm ST FeasaTa FAT Herreat & gy, gy A F forw arerwry
1.6 et & Fgr ar g & ot F araE qie & qaer-awg o G o e i gentea / forfeer e e
srferaTe g1 Srerfors ARt § ad-sead (Fug-awer a2) afeneT & 9979, 99 a6t § o7t g 9w st
ST FrearaTT & froer o, arfE 77 gt g aw 5 ooF gt # R off safa fuft F e 2=
T STTAT &, STATTh Sve STEATRSN & S HMTEd Hel & =T gaT saeqF gl
2. fRuTéHe sfeN[ue e FHe (37 7 o =)
2.1 HLHAT:
(i) T amT & wE (Ta) FeqET
(ii) A Fae T % W g ATtHa Yedad 99 F o gy ae|rgal o)
(iii) %aﬁr/m4w%wwﬁmaﬁa‘r@aﬁwvﬁvﬁﬁq8.5oﬁmaﬁ qaeT
|
EIpE
(i) T2 & aeft |TTH ITSIHAT F HATAT AT TG FLAT|
(ii) T amT g7 Y=t TSIl T SRR ATAE Sl IchedT gHAted HedTl
(iii) TEITH G ST IS[UE TRITH FHET (31 7 fF #fF) o 991 & ager 3w g a09a-a9 92 ger
TR0 ST ATer Tt |TAF ITSTHAT 6 TTSTHRH T T4 AT AqIET FLAT|
(iv) | oo 3 Erae wrdwe | "afaa Gl off s o= e s F o
3. HEATT |TqH HIAHT qrafa (3 F fF =)
3.1 HLHAT:
(i) I, AT qeTe
(ii) Fe AT & e e
(iii) e T UF ITHTEA a3
F:
(i) THEATA % AT HATAF TTSTHAT 6 HATAT il 3G FLAT|
(ii) fEramnt & searat 9% fom #3 fiw srqeTen & forw wfiee #r Rrerteet wwm
(iii) TFHEIAT AT TG & (7T GIShHT & Geatad ded 9¥ fAafee f@ramn & fRem-fder s e
(iv) Tt forsTt 5T ST9HTE ST aTell Jeateha Tierar 92 fo=me 2T si Saehr farRrtver &z
(v) TEATA o |TAF HIAFH T T el 37T AT 9¥ =1 FeAT 3T ITeht Arprfer s
4. Sreafore wTe

I AT TheTHE AHAH ofrs Z T | TR AR i AHal 92 forw 10 Qo & wrateaas & o S g 9
(STeRTETH) T FTATAT BT

ST IS[UE T & Faterg asft Rawre 1 9T w2, TE" H2 37 9977 76, S| arensy oarfa §, ey,
AFTIHF FeleT, T, TS(THT0T, HHEST AR, TEEAT, STARAT T T FaAterd q2 1, U< i =3t 3w e
| T=F | TERTE | G g

T+t reafors ATl | ST AT 1 TE9R

AT ATI / AT AT HLAT
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iv)

AT, TIreTaRt, AR / o Frden [ S5l [ HIEwTeA [ FET 37 e I O # F = H9 F UF 9Aqd
& H FT FHE| ST (AHTEHF) F FATAT HT (1 STTHART T FTHRIS | AIA T 01 TradT H

5. qrerfor FeisT

5.1

TEATH o qeAforsh a7 &1 <7 Fotia faees § fFrarfom e sirar 8 R ovg s a&a |J9eey Fgl Smar 2 |
9T e HHEET Y T FHET AqHAY I gL AT JATs / S 37 Sa<y 7 9% gid 8| Toaa =aaa
AT (99F g AT F9q) e % 2o & forw Aieg aarg &t safdr F €)1 e afafi, Tos a9 &
HTaw <7 TATE Sq-THTeT qre & foru HfRAa fru a8 o a9 & 310 UF J6Tg Hed-Hee? airer
% forT grar g1 T T Gl |, T T, T AT S FT TETT g

5.2

SreAfor | o I HEAT hF a7 At it Tet aTre, Fgea ol qeAT0 Sie o s e, ushisew, 37 |
TSIHT0T, FEATAT T TALT, TSTHH FHl SISAT ST BISAT, AT T 6 9 FEqTae Teqd HLAT, THAT,
AATTLT, HeT-THECTATRIL, ATAHIE BT TATATAT ST e FET ATAIGT HEATT A0 Foie?
Hafra o ST €1 19 (srTatae) Seafors Fese Tors J8ees 7 Us JFaiiT av & forw g :am

6. Ta9T

6.1

ATSATSATEET ARTATT § TAT o forT &1k FTw i Teas arar #§ @2t i deqr Hie g aF it St
AT SATATSITEET ANTAYT o SISl / STSASIT T AHITGT it JTOIAT| reeqor f2rear §=maa (MoE) / e
LT % FETEHT-T9T 9T AT fem-fAgert % sqam grm

6.2

Taft arsewAT & o oft.ew FwTEH | Yeer ToAE QAo a9 & 9E Eq dHeeT # AT ST, uge a9 &
T 9T, T T qIE (TSs- ) & ATAT F A § HIF T A€ il 3@ | TALU FIT AT
T STaT 21

TEATH ot #q¢ § Y97 F 99 § GHA-THT 97 MoE ZTT ST fRermfagert &1 aree

6.3

g RfAaT st 7T #rEwe F oo arifea G of s g B F Fae Gl s meeame
Frafaamea & st &t sqafa & (T A= wrwa % aga a1 sw=), 91 39 e / feateeneas § afta
¥t Fiee afSia e & qgd Tad g ST | Jfs 6T T 9rsa®ms [ one w1 &7 godisd o
THEATT | Al AT AT §, T SHEHT THIT hiee & [0 ASAAS & AN H Jodisd haT STuar s
Ffota ®fee 1 g1 warefas Rare § T fBFar s

6.4

Tfe, yaor & arg et o 9w, 75 9T Smar & & uw seiean T yeer i qawe § it a9
AFLTFRATAT T T Tl (AT &, TT AeATOTF ATHAT 6 i ol HRIer 02, AT, Ta97 % a1 ot ff 997, 78
T STAT g T U SEiEare F a9t sraeamare w1 @ a8 AT |

T F TEaTT | Fetia, srerforeE 't F S i i ux, Hiae qeqe IRfiEae F Y99 F F FL
THAT g AT Hde FH ATH 6T IS FT ThaT g

6.5

TeorTe & v fRET oft ST ST ¥ vEe FY T A T AT qEierd § | ST g/ AT § AEda s
AFHTEHSE TIIT % E T AT FTAATEATHT AT T BT/ AT % FAT & (hel | T T T 39
FIAHT TIST FT AR < THdT 8| TH & AMGEES oA HFAAT T AT G SAa1h, T IALG 6 HIAGE
R oy et g o g, T9T STeATeer % AT BT FT FIE ST A= [Hafoa g |

7. astreRTr

7.1

TAF T HT TH TG o ISRl o forw g7 fFw 10 foa 92 sroeh S8%ey F Y § 3T Jaraiis fdse §
sfeg=a 70 0 ST AATEH F AT  AGHIRT TISIHAL & o0 S0 FEAT Saeq® gl S
THESTHE THIH TF AT U F AT TISAHAT 6 TS0l T8 Y G g A3 F T AT FHT Ioed o Fed
7T ST 2

7.2

TftRor AT AT QX R F oy fiE A F aT I A qud "Hafgd Hant § oS F a6y
AT & & IATRAT ZIAT AT9TF 2

7.3

FAT Iral AT 1 TSR el T AT AT i a1 2
%) foreger Fwee & aeft B o gt (7t gr an)
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q) FAHTT qHET AT FAT AqraeT= FF A7 G,
) Tt ofY forerer shreor & dsfisReor e & St w8t T = g

7.4

T T T AL T9 (5 5 AHEET) F TSR] F (o0 GSiaor e & 9gel T8 99 % qeft qrerhy arg e
=TT |

7.5

A2 FTAHA T I TgT AT | AT H AT g1 ATT SFHTGATI T ISR o 7T HeT9 g7 Aeaiia
aft ATF9TF TEATAS STHT FEAT GIT |

7.6

T B ST et ey § "rtua B faw () # dstteweer A8t wear 8, dee g it e
[ o ST O AT AT F HTae TRt ST e F07 02 A= F3 6 a8 I &% | G he07 HLed
FATT < AT AT & AT T 9T TF qETg F 18 7 67 Geafore Fetew § sfeatea g, 3¢ & ushiweor fir

ERCIRE BT

8. sufRafa

8.1

AT FT FAT F (AT, SRS, TANTATATS, SATAGTE, FTALATATAT A7) § AR A A sraearawar
gIft, o form 3w dstisa fana 1 2l

8.2

ST AT THT FeATSA H AT 47 g F=fheaT / sraar / sraer gt squfeafa 9w = e safata
ATH 75% BT AR U ST Hl ATaH qHEeT a7 § IqRT g7 7 af=ad a7 &3 s i3 39+t
IqfRarfy 50% faea & &7 g a7 3T IH 39 UTSnRE § "UF" I ye AT Sroem ats Gl s 6
IRt FHAT> = 50% 3T <75% ¢, AT AT TTSThT H IHDT I FAT IS F FH 1 1ot ("R I
BIEFT)|

8.3

TEHATHT e [ THATHT TTTATRIAT / TS Hie / TTCH Hie / AHTEHE FEAATAT / FeqTors: qeHas / erer
arfs ® 90T o & forw sreumrft stqufeata &1 o o arer Rt i 21 &1 g T/ rertors JTHet
ST "Etaa foramT % JH@ F7 T972 6T Forg 9 T Tareata & & e suterfa & forw giwa B
STTURTT 3% fAgers gy srataa T STos |

9. srqutefa &t srafa

9.1

() AT Gl T AT FH AT (37 THIE F FH) F o107 &, AT a1 [o10 TF AaaT Saiad [&anT & THE Hl
T FIIUT T I FLd §U TSI EATAST 6 AT TEQA FAT 21T | 3H T il gl [anT & e 5T &
STt

(@) =ts Fqafeata 7 srafdr a1 Ta7g & AfeF g fit GATaAT 8, O TAF A9 § TZIAF Tearasii & a1
TET F ST (o7 U TF AT (ST F T % ATEAH F ShTaHE HTHEAT o6 S T T FEAT g
(1) =t T JTHe § BT A A1 ATAE TR TF AIRAT @Al §, AT ARTEHE TR & S ST AT
AT G & o1 &g 9 5l

() @< 9.1 (F) 37 9.1 (@) F ATHATT AU HT Gal & Iqreata & forw =t forar srom

9.2

g BT T AT gHft I ag gieed & ared &l e Tgar g i daterd Tioveqsi il et &7 AT 3517 &
g SHAT SAqATRATT F AT Heiqiwr &7 |

9.3

FETTT gRRTaaT |, AT AT ATHA &SI i [ARTeer o [Hers, SUan saeasaren | o Bt 7
o 7 FT THAT 2

9.4

U T, T |eAT & |Tah HTAHT H AAT HLAT TIT g, Tl Tk FHEST AT I A8 6T srater & forw
TRET # FET AT IT THIT SATTET F AT T TEATAT FF F T A 61 AAI &b ST Fohell &, T
) AT HHEEL F &4 % TH T FH 4 TATg F AL G | e Far g A7 o [t & ag sifaw
T F qOAT FATA § Fiegferd grar 8, S aT% § AT 8, Agruwedarasi ¥ 3HF ATHATTF F
THAT AT T TG T ATTHT % FHILO AT FaqTd gUl;
i) EEATT 39 919 | §qE g 6, araeht & srater £ [t w2 gu, g qwg €y F fiaw dew =6
#T STIAT SATALTFATS DT T FIA T TATAAT 2

i) EEAT / BTEATAT [ 9T / R [ TAUHUH | RS FEAT 7 G Aal g |
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9.5

AT AT 9, TRET ST &1 |TAF FIAHH 6 UF a9 o AT Al 6 1o 6 & § IHF HIARTA F a1 el
U & et et it srqata g

10. fFam=

10.1

eI T q¥E F AT 8 3T a9t Sl # aA=iod Srnard ®§ Y@ T THE TaeT g Al Araedwar
g

10.2

ey affRafaai #, Mo SFaeaqr & e %, §eI11 § (F99 F d7gY) U 3td g4 & Hia¥ S/ Frem
T IEE ATTATIF T g il AqAT & THaT g | AT, B/ BTAT TF STATETH T [T T ¥ gieee
TRAE A1 g aiia AW, i gited SIT9AT / Tav@Ta ok % STqaTe Srararg (0 FT 9Ear &
FT AFTHAT FENIFTALT, T ATATT &1 AT ff a0 Fea & fFow 97 foE7 el S Frr a4,
AT forgT ST FoHhar 2

AT ATHer #, e % fAe® g1 e Srenary i STIAT / TEETE % § e af ST gEdl gl

10.3

Tt off g/ g #°r A fRanfRd srare yare @t T Soem

10.4

aft gt #r gieeer & et i Rt &1 aree wer SR S glted e 918 5T 999-99T 1T
BIEERERIEIGIE

11. 9TSTFT H=AT

11.1

U I HiAe g FaTid Saferd qreashd S3=T & Aqa Tois q3Hee? & [HEia oy ATagid ey
o ToTT ISTaaoT FATT| T I IS0 6l Tid (g / ATagIiT) & e 9 hiee Thredl & 929 §
U I a8 FAT &, ST a&l §, U 5 (FATITT 37T S[ENA), TIRTLTAT He T AT =qe i Jedr
¥ Ryt grar 8 S UF I & Wi 9078 THi9d H3d &l TS gl U FE Uk AL 2qdq0d - of - o -
Ty Hag T s, e,

U I FHTE dF=T 5 h §eqr & fou [fEy §;

ZY: T JeTg S He & g & fou [ §;

f: gt TaTe Staeerer / saRteraT = fi g@ear F forv [fde g;

oY TR F wfee & fou Afde g

Fiee MEfrd I8 Ge & e U2 TSI (SSAT9T / TISraed il GISHY) HI 4197 T97 2
) T SATEATH AT F o0 U wige (Y T8 M)
i) T SEINTS &ty & o v wite (i FaTg rem)
i) e e He & forw o wiee Sfeeswe [ SamremeT /9 (I J67g % e 9Y)
iv) e T HC & forw a1 e Sfeeder / TERTemeT |9 (Y 9918 F Ard 1Y)

TSI ol T AELTHATAL 1 HIE I 2 Hafertad IT-A10mt arer o=t & 9 g7 F3@t § Aare
[ERIEIGERIE

NEIREIR]

%) TN AT TSTFH (27% -32%)

7)) T FET FE TR (25% -30%)

) AT =T siw TiorT g (10% -15%)
o) gTATAhT 3T AT fBAET arsaw T (3% -5%)
(ii) T==F (8% -10%)

%) feramfrr e

@) gl U=
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) frgeft swror v
(iiii) T==tarT / T (12% -15%)

12. F{TT AMFITFHAT AT FIH T

12.1

Fr.2w =B F forw sgar w F29 F o, uw = A uE {9y 1w F o areaws @v=er § [aiia
IS A@LTFAT Tl T FIAT ATALTF g1 T FIAHH 6 [T hiSe AAIAFHATT AGE 92 170-180 Fise #ir
HHHT | ZRIT THH AATAT, I H vAugug § "fug” I 978 (479) 71 AT

T TRt ST T TReT T gt / AHeeT 1T qTHAT TS  FTC0T IHhT / ITh ITSToh | g2=ar # Feifq i
TS AT F FAATAT Ty AT A FAA &, T IAST T AT = G T AT FIE AT TG AT H G FAT
g

7f% et B 1 T8 S5 TS (RIS TAELTAT qeF F A7) H ST g, 91 a8 NPTEL / SWAYAM
FTT 9T T 10 9T o aeTaY fasded 99 @t g1 grerith, g i wita i At gefaa ffemr w
AT TaeT gIT it SATUA U ATt § dqata ars g o = gy St g ff = i e v & stros

12.2

2o ATt |, AT AT HRTT FATgHRTE Y FRrwriver siv fFrantir wraw wrwy atafa (3 g i =) @l
H STATh qTSIH o il SIQH T &F ST Fahc | gl Metered fEertagent &7 aree B s &:

12.2. 110 o Sk / ¥ A & U v v F arferew At (et asatr By w2y s 8) § (et
UT) H AR g ATl BT, 3Tl &7 #qaee? (6T / ova =aq) § stfasaw a1 frgia areasa (i &)
% ToTT OSTeT & 9 ¢ ST 39 q9€ey § 9er FohaT ST 227 €1 ATS ITaeT & a1 TSIl ol Tereher it
SITAT &, A7 (9IT ShaAT qIeehd | & A7 T G0 &5 | ATeahad 10 Hiee & oy asiwor T gadT gl

12.2.20% A ST g AT ST / AT AT STIETS o FHTLOT UF qHEe i (@47 8, IH 978 % THEeT F
forT astisreor #e it st & St gt =7 A § g A ST guw qigd srfafisn aresmeat
ISt A T AATT ST HERAT 8, I q4fT qrewAt 7 Gerwer g9 u¥ AT a7l qHEL § FrE 2T
(rfersma® =T Rrgia I s T TATTAT Jehi & 917 &7 Fgid arsasm)|

12.2.3FT31 &l Fad Uk Uiwgeh S a0 i ITead (@< 11.3 (ii ) F ) # Ifeatad a1, UH AT awfcas
TR (@ 11.3 (i) @) § afuia) Sfa q9eey gred it Sqatd § | g, 6 G § T F A arer
HHEET | TFH FHTT TISIHH 6 (70 GSMa0r F:e il SIqATd &f ST el gl

12.3

B o0 TR & for Hiee g siqATed U qrsaam gl 7 F ff #ff €19 g1 3= US[Ue TTH FHET
(3T oY #) T A9 F T THT-THT T AT FIET T97 60 ST ATer T SISTUSUE TISTHAT % T3
Ao az = =47 i Errfer wam ar g fF = s & searat 9% = w3 6w G= s aqEEd &
forw =fee i frerfeer T

12.4

forear, wltear s afarSAT Rdvet &1 Areas st #§ grm

13. AST-ATEAT

13.1

T G ATATHA (XXXX) F FTaT 1q9ma= (YYYY) § U Aq712497 % oy e 99 a6 8, sTgf a8 9di g
U HIEAT T FLA ATl FTAT 3 979 (ST STHTT T § ATSAL Ieo 16 d T ATaH I HTE H A9 & A1 g7
ST g omET 8 NEE 8 g9 9§ ya9 orlmr gem (XXYX # A9 ST YYYY H A7) ISeTed:
T 3 Frgfaener ST far & AeTe siiv doger arew ue Sshfaafir & areaw

13.2

et ofY ot § U wTeAT § W ¥ w9 9w A 9= areawy g ATl arErH qrehw F o wike
AFITFATE 15-20 i it THAT & AT ATSAT FT S1.2F FAFT F EC T 7q9 0L § U ATdh
TR (T o =2 F " A7 f5AT) & "9 gem

13.3

ATET § Ue ATZAT & o0, ITerhd &1 gaferd farwmn & <1 o = $7 ferieer a2 IJUPC & seattad #i9e %
g sifaw =7 fa= srosm

13.4

FAA F T Srgl AT TeTIAT & Tgol a1 HHEeX | AFLTF TT hieeq &l 8.50 AT I9H JUT & HIS(HT
& 979 T AT €, 9 T HHEEL 6 GHIMH F 918 ATl H #1247 & 97 @] Tg S¥ gL HHeeY § FE 9%
U TAEl gET AT
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13.5

ATET § TH |2 § ATHA g & o, TR Sl &1 UF [Feiid sreed 9= T&qaq F3AT1 g | drefors
ST S eafors a9 o g8y AT F Fd H e ARET &Y o fFe o wid A srfeegeer § fAfde
sifaw fafer o S|t FigmT grm

13.6

THT ATSA ST | "2t T HedT Hide g1 qF 6l STUT| g AISA< AqATET H T 9dT &l Al &
T SFHTEHE ATANT T AT~ FomaT sroam

13.7

I AT & FH H ATSAL AqATH & T [AFwedl wl g9 F7 9Fd 8, SaH 9 TiHa gET =97gd 2|
TG ST B9 & T2 fawedl § Saad FAT A~ qgl gl

13.8

AreEl A AT F w0 § A7 s F forw = w5t 7 G s gw v e F o, @y a6 F
s # gt #Histrdie a7 fF=me T s

13.9

IYLIE AFwT % e R Tw wreAw Ao # erfeer g Sefad srawet F fEy SR F I9Te gem
THH T8 Fohelt AT et 6T JqAtd 981 <F STusth|

13.10

TR off T9 37 ATSAT ITSEET § AERANT T qTeT g1/ T /4rea7 = 9 w F oo o /gt g
SIY T8 § I AIAT AGATEA &l Feq ¥ 31 S|

13.11

HTEAT AqATET § T THANT ITSTHH FT T THAT o HATTH & THAT 6 FAHTA § FSLT &F ST qhcl gl
AT THAT H AT STAERA I T ATSAT AATHA &l e &< &7 strom)

13.12

THE ITSIHAT & TSI S HSAr ¥ T0ET, AT TIenHdl & 4 92 6= a8l &3 Srom graits
Ifaw ATehefie o 912 aTeTw AT F ST FT T | Soa@ (HaT ST

13.12

T T FeThd IO § o799 T30e A F0h AT5AT ATE § qTg (e a6l gl UF a7 99 Hs g
g ATwaar g, a1 IH ATSA< AqATET § AT gi il AT Tai &f STusfl|

13.13

Tfe ATEAY AT F fAeed #5723 Srar g, a1 awaar@s e T iafisw arsEneet # Sedw g1 5
SIS U U ST /07 95 H 3T S[TosT|

14, =ie =3t

14.1

U T & 1.2 () it B & aeariaa BT STon 7t ag @12 Fdd @27 g 97 9 A7 39 AT
#T TSt FTirer Far 8

7.2 T T T AT F S AT SR G AEH 2T AR

Tfe frdT BT 7 TF #ASY - AT FAFRT F [AFed 47 7, A7 A 9 / AT 98 T Fq9mEd § 9.00 I1
IHE ATAF HT HIS(ITT ST HLAT &, TN IH AL TATHA § 1.8 () T FeaTiea & S

[ERIECIEEALANF

e 7 A (S, wAnTeTe), sErede, fer, AfRETe, Wt 9% Sty § I FTH/AT FT AHAT FLA
% forw, s g REaT geartee it TOTelt T STO_TaT STTaT 1 39 ¥ & T, Yoush Hgida (9ug &
oI favel, sreTeeie, SEIEe, A qeaisd, Ui, qed FHeeT ey @ v dfaq aiees aier
forar SraT g1 AT geataa % o, SeE ST 99 % a8 YANLTAT ST, Sutedtd, Snrerer
e Ioqa F F A1 UF S| GHEEL TAT 3T ATsaT-ated Argriorg it STusT| TRASET Todid &
forw RaTe i |t e it ST

15.2

ATF TLAT:

o o AT AT "UH", A" ST "TA" YT TG AT AT €, FAA I T TLAT o forw v g

o TH TEEAT BT AT HE-[ATS (a1 srarfer) 3 ST swavfora i STusft| ws e v Srerfors
Feer ® et awa & fiaw Meifa qoF 7 G Feh T® TSR & (o7 GS{hT HIAT
g

o ITH USHIEYOT F forw, gt v wigy i srater (e Fee § stoatea) § astwer i arie
T T (07) &t F fiaw = (fererfarat) & ot o+t 2nfh ok aftert % fore fretafar &R/
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HATISIF 2l
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TS T U "Ta TaT AT w1, e £ srEtd g9 g & arg A / q6ees & o e
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#Y SISt

_ Ley %6, MGy Gy I (£ 5y )

BRI Cy+ Cp+-+iy
STEf, n HHEET & LT G gd TISTHAT 1 T 8,
Civd 9 qreashe & forw srafeq wise i e g, i
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10

THE GAZETTE OF INDIA : EXTRAORDINARY [PART II—SEC. 3(ii)]

17.8 THSTT SY HISTATT |1 HT FUAAT 6 gL T 9 TET ST 1Y 6 qE T [6AT SATUAT| e off =9
HIST T T START AT 6 Tz 1 A T Meiha F27 & 32e7 8 T Sirom, a1 Fae T8 aJft® 9o
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TS AT FRIT| IEF T F THE w1 Hrord o ff = Bare & fa=r srowm)
17.10 | vauHTs § I e (a19) i uAdt (A1 979) i T Ai9-hee HE g
18. geATEHa TieaT
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18.2
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BT AT FH H HeT-HHEeT 3T Aq-THEaT TEeT it TLeT gt AT | TEeqrst v afd swoer: 2 5 i
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18.3

TET-A AT T § grat & yaeie % afvorma gfeverst grer =i o sraa st g wie gy & form,
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18.4
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18.5
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18.5. 18 |TST FhTHT T2 (ATE)
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TH AT FEAFHA H, ATGHAH AT AT BT TEH GHg SAS(AF, Togal, T, siad <,
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AH-TTH o TATE AT T FHIT, ST AT T % AT 9% Agea ol TH1E STAdT g1 39 SATh § qHeam
T ITILT SATHH &1 THAT § ATk el Forer AT TS AT 397 FT FAL AT ST Toh| HYG FT A6 qHEeT §
HETA / hierel | oo 29 % a7e U frega Rare yeqa FT it 81 28 ZeqterT it yearfaa srafar
15 fa= grfh
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T ZEATAT FA 6 70 A0 AT BT % SATHATT Teh SURT AT Teh IS AT TF Feq 100 FeATT 97
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VI gt &1 91 {eEmam gem:
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FEATISIAF g, AT qIH T (Aot | & U il {Rnrer F7 Tl g
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e g
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X)
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F ) THaET H g AT 40%
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T U< Hatara frammeser 1 997 ST
e (i) =T (i) F 7T H, TIAT A qFaeqd wr off FAT / G / /A % ge| g F et
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19.2

et / saTeaHE, fe-AweeT oY Ue-Hueey UiieT &l SAqeasTy, 3T 4T ¥ gfeatdd sl & f&aawor aret
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19.3
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F 9 T g FET

20. 9mET qiEa

20.1

ATH AT I ATAH FIAHH T U (G0 T H T T S FAHH [ g9 qF 39 ATaT § FeqIT AT
TEAT

20.2

ETAi T, AT ATl # SeATH Tl & HHEEL & 912 S[5s & ATEAT | AT 17 Hl T&Te hl U qTEr § gait
H g & ATATT < THAT 2 | 3HE AT o6 TALTAT 6 AAATE 7 qg & TaATd il ATHT <F STUAT|

20.3

TAY THEET F q1E HAA 3T AT A ATET [ FEAFH § 24019 & o7 AFT JET AT, i 19" a8
TATE § O 9ZTE % Tg &f THEeT § Aqa9T q qTH1T e W F7 (o g
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20.5
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20.6 I FLAAT & HF H AT@T [ FTEAFH & TI7 Sl w7 GAaE T T0d 5, SR I 98dq1d FHAT 9T8d 2l
TG ST B & T2 faweal § Saad AT A~ qgl gl

20.7 ITET TRAAT 39 HHT & el SR T UF omar | Sl A 9T Wisar 9T & a9 VA9 § HF Tgl gl
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20.8 YL =T o ST R T ot / e gt o Sefa sreast F J Y SHTe F T g
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20.9 ot [ FwrwE % qeft afady sfaw o7 smaewt u¥ arewawry g Gt oft ofiRafy § Gl oft s
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21. FTIFY FT At
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) SLTHATHS AT
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S FTA g AT ST 9 |

iv) HEATH & ATRTEHE FIAHAT o6 (o7 FHAAT &7 F AT T SET Ioarad Fed & (7T 977 747 2
v) IR &I T qu gaor A Ot & o au & e 97 a9 F qreawmH B W HA § G 2ar gl

vi) If FE I vAer it A 7 6 qUT F Araw o7 3T ar FA F o st aefy wfew / enfee
AMFeTHATA T T FeA | Tawer Tar gl

23. AT W UF

e T fogr s afy
(i) BT T STIAT THRTAT AT Tl AT S |
(ii) T 3T AT FT ATATHATHS FHTATs Aterd gl

24, = =t s

241 T T &7 o472 =37 3 forw arr =nfee R sroa afs see:
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iii) &, e, grETaTE, vAvene, ot o g e a8 qur
iv) SHE AT IS STTATHATHE FATS A9 Tal & |

24.2 | &tz = # Hie g seifaa T ST FfR $i Se & AT At Tae e / TateaT arer g
AHITT oA ST =TT

25, HEITT 985 3T [TEhT

HHe F I8 TEATT & T2 3 [ER FHI-THT T TATART 973 ST 9T I T SATeHRE g
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26. AT 3T ST

26.1 FErarmfT e afvae & offaw i arge g &1 39 adF ¥ 6Aed ®7 9T TR Heged ® U JET F
I | AT & UL § | TEATH T U STNT ALATILT g ST HeATT o T9ff FTAT % Ave 37 = & forw amp
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a. THaEE F gediwd 40%
b. FEHT qeaiaT 60%: 60% i H &
i. 20% 3 - STt e gearishe 37
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3.20.2 SFFTHATHF AT 92 =i o Sirar gl
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i, frrfr SSAferrfiT (s )
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6.2
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qHeeT #, A, T, - W.U=. AR =l a1 s/ T 4 a7 4 wiee i TREseT o (S8
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MINISTRY OF EDUCATION
(Department of Higher Education)
NOTIFICATION
New Delhi, the 5th November, 2021
S.0.4605(E).—In exercise of the powers conferred by section 33 read with section 34 (1) (2) and (3) of the

Indian Institutes of Information Technology (Public-private Partnership) Act, 2017 (23 of 2017), the Senate with the
approval of the Board of Governors, make the following Ordinances of Indian Institute of Information Technology,
Bhagalpur.

B.Tech Ordinances

1. Overview

11

The B.Techprogramme offered by the Institute shall be governed by the rules and regulations given in this
document.

1.2 | The ordinance for B.Tech shall be applicable to existing and new discipline(s) under these programmes that may
be introduced in future.

1.3 | A student becomes eligible for the award of the B.Tech degree after fulfilling all the academic requirements and
extra-academic activities as prescribed by ordinances for B.Tech.

1.4 | The Bachelor of Technology (B.Tech) 4-years programme is being offered by the institute in following
branches:

I. Computer Science and Engineering (CSE)
I1. Electronics & Communication Engineering (ECE)
I11. Mechatronics Engineering (MeA)

1.5 | This ordinance, on approval by the Governing Body (GB)/Board of Governors (BoG), shall supersede all the
corresponding earlier set of academic rules and regulations of the Institute, with all the amendments thereto, and
shall be binding on all students.

1.6 | Notwithstanding all that has been stated in the regulations the Senate has the right to modify/relax any of the

regulations from time to time. The effect of year-to-year (periodic) refinements in the Academic Regulations, on
the students admitted in earlier years, shall be dealt with appropriately and carefully, so as to ensure that those
students are not subjected to any unfair situation whatsoever, although they are required to conform to these
revised set of ordinances.

2. Department Undergraduate Program Committee (DUPC)

2.1

Composition:
(i) Head of the Department (ex-officio) Chairman
(i) Faculty Advisor for each Batch nominated by the Head of the concerned department. Members

(iv) Two students with CGPA not less than 8.50 to be elected by the undergraduate students of the | Members
3rd and/or 4th years.

Functions:
(i) To oversee the conduct of all undergraduate courses of the department.
(i) To ensure academic standard and excellence of the courses offered by the department.
(iii) To discuss and recommend the syllabi of all the undergraduate courses offered by the department from time to

time before sending the same to the Institute Undergraduate Programme Committee (IUPC)

(iv) To consider any matter related to the undergraduate programme of the department.

3.Institute Undergraduate Program Committee (IUPC)

Composition:

(i) Dean, Academic Affairs Chairman

(i) Head of each department Members
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(iii) A Senate nominee Member
Functions:
0} To oversee the conduct of all undergraduate courses of the Institute.
(i) To consider the proposals from the departments and make recommendations to the Senate for consideration
and approval.
(iii) To issue guidelines to various departments on evaluation pattern of the courses to maintain uniformity.
(iv) To consider and recommend the assessment procedure to be adopted by various departments.
(v) To consider and recommend any other matter concerning the undergraduate programme of the Institute.

4.Academic Affairs

Dean of Academic Affairs shall be responsible for the implementation of the decisions taken on academic matters by
the ITUPC. The office of the Dean (Academic) shall

I. Receive, process and maintain all records related to the Under Graduate Programmes including Curricula,
Courses offered, Academic Calendar, Admission, Registration, Semester Leave, Examinations, Unfair means
related Issues, Grades and Award of Degrees and Medals/Prizes.

ii. Disseminate information pertaining to all academic matters. iii.lssue necessary Memoranda/Orders. iv.Act as a
channel of communication between the Students, Instructors, Departments/Interdisciplinary
Programme/Schools/Cells/Centers and IUPC. The UG Section of the office of Dean (Academic) shall assist the
IUPC in its functioning.

5.Academic Calendar

5.1 | The Academic Session of the Institute is divided into two regular Semesters termed as Autumn and Spring
Semesters. The Autumn Semester and the Spring Semester normally commence from July/August and January
every year, respectively. Each regular Semester (Autumn and Spring) are of fourteen weeks duration for the
purpose of instructions. Additionally, the last two weeks of each Semester are year marked for the End-Semester
Examination and one week during the Semester is for Mid-Semester Examination. In the summer vacation, there
will be a provision of Summer School, supplementary examination etc.

5.2 | The exact dates of all Institute holidays, the important events such as Orientation, Registration, Late
Registration, Commencement of Classes, Adding and Dropping of Courses, Submission of

Documents, Examinations, Submission of Grades, Vacation, Mid-Semester Recess, Official Students Activities
etc., during the Academic Session are specified in the Academic Calendar of the Institute as approved by the
Senate. The Dean (Academic) shall notify the Academic Calendar of each Semester or for an Academic Year.

6.Admission

6.1 | The number of seats in each branch of the undergraduate programme for which admission is to be made in the
IIT Bhagalpur will be decided by the Senate and approved by GB/BOG of 11T Bhagalpur. Reservation shall
be as per Ministry of Education (MoE)/Government of India guidelines framed from time to time.

6.2 | Admission to B.Techprogramme to all courses will be made in the Autumn semester of each Academic Year,
at the first year level, through a Joint Entrance Examination (JEE-Mains) conducted presently by the NTA
under the supervision of Joint Admission Board.

The Institute shall follow guidelines issued time to time from MoE regarding admission in UG level.

6.3 | Student Exchange programme: If any student enrolled for the program is permitted to go to any other
institute/ university within the country or abroad (under some exchange Program or otherwise), then all credit
earned at that Institute/ University shall be transferred under credit earned. If the evaluation of course/ research
work done has not been done at other Institute then same shall be evaluated at 11T Bhagalpur for its equivalent
credit and earned credit shall be credited to the student academic record.

6.4 | If, at any time after admission, it is found that a candidate has not fulfilled all the requirements stipulated in the
offer of admission, on the recommendation of the Dean of Academic Affairs, Senate chairman may revoke the
admission of the candidate and report the matter to the Senate.

6.5 | The Institute reserves the right to cancel the admission of any student and ask him/her to discontinue his/her
studies at any stage of his/her career on the grounds of unsatisfactory academic performance or on disciplinary
grounds. The criteria for the former will be governed by these Rules and Regulations, while the criteria for the
latter will be governed by the Rules and Regulations of the Ordinance on Code and Conduct of Students.
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7. Registration

7.1. |Every student is required to register for approved courses through the assigned Faculty Advisor at the
commencement of each semester on the day fixed for such registration and notified in the Academic Calendar.
The Dean Academic Affairs may cancel the registration of one or more courses if they are found to violate some
rules.
7.2. |In order to complete the registration process every student of the B.Tech Course is required to be physically
present at the time of registration in their respective departments.
7.3.  |Only those students will be permitted to register who have:
a) cleared all fees and fines (if any) of the previous semesters,
b) paid all required fees of the current semester,
c) not been debarred from registering on any specific ground.
7.4. A student must pass all first-year courses before registering for the third year (5" Semester) courses.
7.5. |The candidates admitted to the Institution in their first year in B.Tech Program is required to submit all the
required documents prescribed by the Institute at the time of registration.
7.6. |A student who does not register on the day(s) announced in the academic calendar may be permitted for late

registration, in consideration of any compelling reason, within the notified period on payment of a late fee as
prescribed by the Institute. Normally no late registration shall be permitted after one week or as mentioned in the
/Academic Calendar.

8. Attendance

8.1.

Students are required to attend all the classes (Lectures, Tutorials,
Laboratories, Practical, Workshops etc.) for which they have been
registered.

8.2.

Students will have to attend all classes. Attendance must be
minimum of 75% by considering medical/calamity/disaster
related absence. A student will be debarred from appearing in an
end semester examination if his/her attendance falls below 50%
percent and will be awarded an “F” grade in that course. If a
student’s attendance in the range >=50% and <75%, one grade is
reduced from his/her secured grade in the concerned course
(except “P” grade).

8.3.

Any student availing temporary absence for attending technical
fest/technical competition/cultural meet/ sports meet/academic
workshop/academic conference/research visit etc. will be
condoned for the attendance provided the temporary absence on
recommendation of Faculty in-charge Student affair/Faculty in
charge Academic Affairs and the Head of the concerned
department and approved by the director.

9. Leave of Absence

9.1.

(a) If the period of leave is for a short duration (less than two
weeks), prior application for leave shall have to be submitted to
the Head of the concerned department, mentioning valid reasons
for the leave, along with supporting document(s). Such leave will
be granted by the Head of the department. (b) If the period of
absence is likely to exceed two weeks, a prior application for
grant of leave will have to be submitted through the Head of the
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Department to the Dean of Academic Affairs with supporting
documents in each case.

(c) In any case if the student remains absent for more than four
weeks, the Dean of Academic affair may ask the student to drop
the semester.

(d) The leave of absence as per Clauses 9.1(a) and 9.1 (b) will not
be condoned for attendance.

9.2. It will be the responsibility of the student to intimate the Warden
of the hostel in which he/she is residing, and the concerned
instructors regarding his/her absence before availing the leave.

9.3. In exceptional circumstances, the Director recommended by the
Dean of Academic Affairs, may relax any of the above
requirements.

94. A student who has been admitted to an undergraduate programme
of the Institute may be permitted to withdraw temporarily on the
grounds of prolonged illness or grave calamity in the family for a
period of one semester or more, provided:

a) he/she applies to the Institute within at least 04 weeks of the
commencement of the semester or from the date he last attended
his/her classes whichever is later, stating fully the reasons for
such withdrawal with supporting documents and endorsement of
his/her guardian;

b) the Institute is satisfied that, counting the period of withdrawal,
the student is likely to complete his/her requirements of the B.
Tech Degree within the time limits specified.

c) there are no outstanding dues or demands in the Institute/
Hostel /Department/ Library/NSS

Normally, a student will be permitted only one such temporary
9.5. withdrawal during his/her tenure as a student of the
undergraduate programme not exceeding more than one year.

10. Residence

10.1. The institute is wholly residential and all students shall be
required to reside in, and be members of a hostel to which they
are assigned.

10.2. Under special circumstances, the Director may permit on medical
ground, a student to reside with his/her Parent/Guardian within a
reasonable distance from the Institute (outside the campus). Such
a student shall, however, be attached to a hostel and will be
required to pay seat rent according to rules, and Hostel
establishment/maintenance charges fixed by the Hostel Affairs’
Board.

However, this permission may be withdrawn at the discretion of
the Institute, at any time considered appropriate by it, without
assigning any reason.

In a special case, only hostel establishment/maintenance charges
may be relaxed by the discretion of the Director.

No married accommaodation shall be provided to any student of
10.3. the undergraduate courses.

10.4. All students must abide by the rules and regulations of the hostel
as may be framed from time to time by the Hostel Affairs’ Board.
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11. Course Structure

11.1. A student shall register for theory and practical courses each semester as per
the respective Course Structure prescribed by the Senate. Each course carries
a weight in terms of credit units depending upon the nature of the course
(theory/practical) which, in turn, is determined by the number of contact
hours (lectures and tutorials), laboratory hours and additional hours that a
student is expected to devote per week. A course will be associated with a
four tuple L-T-P-C where
L: stands for the number of Lecture Hours per week
T: stands for the number of Tutorial Hours per week
P: stands for the number of Practical/Laboratory Hours per week
C: stands for the Credit of the course

11.2. Credits are assigned to the courses (Except Internship/Projects) based on the
following general pattern:
0 One credits for each Lecture period (per week basis)
0 One credits for each Tutorial period (per week basis)
o Three credits for each Three Hour Practical/Laboratory Session (per week
basis) o Two credits for each Two Hour Practical/Laboratory Session (per
week basis)

11.3. The course work requirements may be broadly divided into following three

main groups of subjects with further sub-categories:
(i) Compulsory
a)  Engineering Common Courses (27%-32%)
b)  Engineering Core Courses (25%-30%)
c) Basic Science and Mathematics Courses (10%-15%)
d) Humanities and Social Science Courses (3%-5%)
(ii) Elective (8%-10%)
a) Departmental Electives
b)  Open Electives
c) Foreign Language Elective
(iii) Internship/Project (12%-15%)

12. Credit Requirement and Course Load

12.1.

In order to qualify for a B. Tech degree, a student is required to
complete the credit requirement as prescribed in the Course Structure
for a particular programme. The credit requirements for a programme
will be usually in the range of 170-180 credits. In addition, student]
must have obtained

(Pass) “PS” grade in NSS.

If a student has to take some different course (s) other than what is
prescribed in his/her course structure due to backlog cases/semester
drop cases etc., he/she will be required to complete exact number of]
“equivalent” course (s) decided by DUPC.

If a student has backlog in some theoretical course (with no lab
component), he/she may opt for a course offered by NPTEL/SWAYAM
having equivalent course credit. However, the progress of the student
will be monitored by a nominated faculty member of the concerned
department. The permission in such cases will be granted by IUPC on
recommendation of DUPC.
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12.2. In special cases, students may be permitted to take extra courses by the
recommendation of Faculty Advisor and approval of Departmental
Undergraduate Programme Committee (DUPC).  The following
guidelines are to be followed:

12.2.1. Students who have failed (“F” grade) in one or more subjects
(henceforth called backlog subjects) in the previous Autumn/Spring
Semesters can register in the next semester (Spring/Autumn) for at most
two theory courses (Backlog Subjects) if it is being offered in that
semester. A student with due backlog courses may register for summer
school for at most 10 credits if the courses are offered as per the
provisions.

12.2.2. A student who has dropped a semester due to some critical
disease/accident or calamities, will be allowed to register for the
subsequent semester. However, in this case the student may be allowed
to register extra courses including backlog paper, if any (maximum of
two theory courses or two theory courses with lab components) in
coming semesters when the corresponding courses are offered.

12.2.3. Students are allowed to drop only one Elective Engineering
Core Course (mentioned in clause 11.3 (ii)a) or, one Open Elective
Course (mentioned in clause 11.3 (ii)b) per semester. However, in this
case the student may be allowed to register for an equivalent course in
coming semesters.

12.3. Every UG Programme will have a curriculum and syllabi for the
courses approved by the Senate. DUPC will discuss and recommend
the syllabi of all the under graduate courses offered by the department
from time to time before sending the same to the Institute
Undergraduate Programme Committee (IUPC). The IUPC will
consider the proposals from the departments and make
recommendations to the Senate for consideration and approval.

12.4. Medium of instruction, examination and project reports will be in
English.

13. Major-Minor

13.1. Students may opt for a Minor in a discipline (YYYY) other than the discipline
(XXXX) where he/she is admitted in. Students completing a minor will have the
minor mentioned in the degree certificate and in the final grade card along with
major which is the branch the student originally taken admission (Major in
XXYX and minor in YYYY).

e.g. Major in Electronics and Communication Engineering and minor in
Computer Science and Engineering.

13.2. A minor in any discipline must have five courses each having at-least three
credits. The credit requirements for a minor discipline will be in the range of 15-
20 credits. The minor courses will spread over the third to seventh semesters of
a B.Techprogramme with one extra course (with or without Lab component) per
semester.

13.3. For every minor discipline, the courses will be finalized by Senate proposed by
IUPC by the recommendation of DUPC of the concerned departments.

13.4. Only those students who have completed all the credits required in the first two
semesters of their studies with a CGPA of 8.50 or above, will be eligible for a
minor discipline after the end of second semester. There should be no back
paper in first and second semesters.

13.5. Applications for joining a minor discipline must be submitted by intending
eligible students in the prescribed form. The academic section will call for
applications at the end of the second semester of each academic year and the
completed forms must be submitted by the last date specified in the notification.
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13.6.

The number of seats in each minor discipline will be decided by the Senate. The
intake in every minor

discipline will be notified by the academic section at the time of calling
applications.

13.7.

Students may enlist their choices of a minor discipline in order of preference, to
which they wish to join. It will not be permissible to alter the choices after the
application has been submitted.

13.8.

Selection to minor disciplines shall be made strictly in order of merit of the
applicants. For this purpose, the CGPA obtained at the end of the second
semester shall be considered.

13.9.

Joining the minor disciplines carried out in accordance with the above rules will
be effective from the third semester of the applicants concerned. No change of
minor discipline shall be permitted after this.

13.10.

A student at any point of time having backlog in two minor courses will not be
eligible to get the minor degree and subsequently his/her minor discipline will
be dropped.

13.11.

A backlog course in minor discipline may be cleared in the summer term
through supplementary examination. Failing again in the supplementary
examination will lead to dropping of minor discipline.

13.12.

Calculation of SGPA and CGPA of major courses, the grades of minor courses
will not be considered. However in the final mark sheet the CGPA of the minor
courses will be mentioned separately.

13.13.

If the minor discipline is dropped, the extra courses done successfully will be
mentioned in a separate certificate on the request of the student.

13.14.

A student can opt out from the Minor discipline by expressing his/her intent in
the prescribed form. Once a student opts out, he/she will not be allowed to rejoin
the Minor discipline.

14. Honours Degree

14.1. | A student will be awarded B.Tech (Honours) degree if he/she secures CGPA of 9.00 or more at the

completion of B.Tech. programme.

14.2. | There must not be any backlog paper in the entire duration of the B.Techprogramme.

14.3. | In case if a student has opted for a major-minor programme, and if he/she secures CGPA of 9.00 or more in the

major discipline he/she will be awarded B.Tech (Honours) in major discipline.

15. Examination

15.1.

Regular Examinations:

In assessing the student's attainment in subjects (Theory, Laboratory),
assignments, quizzes, seminars, project work etc., the system of
continuous assessment is adopted by the Institute. In conformity with this
practice, there will be quizzes, assignments, tutorials, internal assessment,
attendance, mid semester examination and an end semester examination
for every theoretical subject. For continuous assessment of laboratory
courses, attendance, LAB report submission & performance evaluation
after each lab session, an end semester examination and viva will be
conducted. The submission of report and seminar will be conducted for
project evaluation.

15.2.

Supplementary Examination:

® Students who have been awarded "F", "I", and "X" grades in
course(s) are only eligible for a supplementary examination.

® Supplementary examination will be conducted during May-July
(summer term) every year. A student will have to register for
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Supplementary courses by paying the prescribed fees within the
stipulated time in the academic calendar.

® For late registration, students have to obtain approval of Dean
(academics) within seven (07) days from the date of registration in
summer term (mentioned in the Academics Calendar). Late fee for
supplementary examination will remain same as Spring/Autumn
semester.

® The Internal assessment (i.e., 20% weightage) carried over from
the concerned semester and marks scored in the supplementary
examination (i.e., 80% weightage) will be considered for preparation
of the new grade.

16. Summer School

16.1.

There is also a provision for a Summer School. The same candidates who
are eligible to appear in in a supplementary examination of a particular
course, are also eligible to register for that course in a summer semester
(Last week of May or First Week of June to Last week of July). The
condition is, however, there should be at least five candidates who are
eligible and applied for the summer school on that particular course. Also,
the authority will only conduct a summer school for a particular course if
suitable and available faculty member (s) is (are) found at that juncture. In
case of a summer school the assessment of a course will be similar to what
is followed in an Autumn or Spring Semester. The records of the Semester
Performance of the students will be retained by the concerned Department
for the above purpose.

16.2.

A Summer School Course may be offered by a department on the
recommendation of DUPC and with the approval of the Dean of
Academic Affairs. A student shall be allowed to register for a maximum
of 10 credits during a summer term.

16.3.

Summer School courses will be announced by the Academic Affairs
Office at the end of the even semester before the commencement of the
end semester examination. A student will have to register for summer
term courses by paying the prescribed fees within the stipulated time in
the announcement.

16.4.

Students granted semester drop by the Chairman, Senate, on medical
ground/ calamity/ natural disaster etc., shall be allowed to clear the
concerned courses in summer term subject to conditions as stated under
Clauses 12.2.2.

17. Grading System

17.1 At the end of the semester/summer school, a student is awarded a letter grade in each of his/her Courses by

the concerned Course Instructor taking into account his/her performance in the Quizzes, Assignments, Mid-
semester examination, end-semester examination, viva, laboratory Work, etc., besides regularity of
attendance in classes. The grades are to be submitted by the course instructor in the form of a signed grade
sheet (prescribed format, both the soft copy and hard copy) to the office of HoD positively within the
prescribed time limit after the End-Semester/Supplementary Examination.

There are eight letter grades: O, A, B, C, D, P and F. The letter grades and their numerical equivalents on a
10-point scale (called Grade Points) are as follows.

Letter Grade

O|A B Cc D P F | X

Grade Points

10 9 8 7 6 5 0 - -

In addition, there shall be two letter grades, viz., | and X which stand for incomplete and

debarred.
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17.2. Marks ranges for the letter grade are as follows:
Letter Grade @] A B C D P F
marks range >90 >80 >70 >60 >50 >35 <35
And And And And And
<90 <80 <70 <60 <50
17.3. A student, who does not appear in the End-Semester Examination for any reason, shall be awarded F grade
irrespective of his performance in the Mid-Semester Examination and Sessional Awards.
17.4. A student is considered to have completed a subject successfully and earned the credits if he secures a letter
grade other than I, X or F in that subject. A letter grade F in any subject implies a failure in that subject.
17.5. The Transitional Grades | and X
a) Transitional Grade ‘I’:
The teacher of a subject may award the grade 'I' to a student if the latter was compelled to absent
himself/herself from the end semester examination on account of:
i.  llness, accident which disabled him/her from appearing at the examination.
ii. A natural disaster/calamity in the duration of the end-semester examination, which, in the
opinion of the Institute, required the student to be away from the campus.
A student will be eligible for the award of grade 'I' only if his/her attendance at classes and performance in
other components of assessment are complete and satisfactory.
b) Transitional Grade ‘X’:
A student who has been debarred from appearing at an end-semester examination either
i. as per recommendation of the course instructor for unsatisfactory attendance (If the attendance
is less than 50%, then he/she will be debarred from the end-semester examination in that course)
or
ii. by the Institute as a measure of disciplinary action or
iii. as per recommendation of Unfair Means Committee (Annexure-1), for adopting malpractice at
an examination, and consequently awarded a grade ‘X’, may re-register for the subject(s)/semester
after the term of the debarment expires, provided that other provisions of this regulations do not
prevent him.
e All 'I' grade in subject will be converted to a letter grade after successful clearance in a
Supplementary exam conducted in the month of July every year.
* However, for an ‘X’ grade in a subject(s), the student may be allowed to appear in the
supplementary examination and his/her grade will be one less than the actual performance in the
examination (except ‘P’ grade).
For a student getting debarred for a semester (Autumn or Spring), the concerned student will be allowed to
register for the beginning of the next Autumn or Spring semester respectively.
17.6. A Semester Performance Index (SGPA) will be computed for each semester. The SGPA will be calculated
as follows:
CixXG)H+(Co xG)+ -+ (C,, X G
sopa — (CLX 61+ (Cp % Ga) (Cn X G)
Cl+CZ+.“+CTL
where, n is the number of courses registered during the semester,
C; is the number of credits allotted to a particular course, and
G, is the grade points corresponding to the grade awarded for the course.
17.7.

Cumulative Performance Index (CGPA) will be computed at the end of each semester and communicated to
the students along with the SGPA and the grades obtained by them for that semester.
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The CGPA gives the cumulative performance of the student from the first semester up to the end of the
semester to which it refers, and will be calculated as follows:

(C1 X G1) + (C3 X G) + -+ (Cpy X Gyy)  cOUrses
CL+Cy+ -+ Cpy

Where, m is the number of

: CGPA =
registered up to that semester,

C; is the number of credits allotted to a particular course, and
G; is the grade points corresponding to the grade awarded for the course.

Whenever a student repeats or substitutes a course in any semester, the lower grade(s) obtained by him/her
in the course is to be ignored in the computation of CGPA from that semester onwards.

17.8.

Both SGPA and CGPA will be rounded off to the second place of decimal and recorded as such. Whenever
these CGPA are to be used for the purpose of determining the merit ranking of a group of students, only the
rounded off values will be used.

17.9.

When a student gets the grade 'T,’F’ or 'X' for any course during a semester, the SGPA for that semester
will be tentatively calculated ignoring 'l' and 'X' graded course(s) and including ‘F’ grade. No. CGPA will
be given if there is any pending ‘I’, ‘F’ or ‘X’ grade. After conversion of 'I'\’F’ and 'X' grade(s) to
appropriate grade(s), the SGPA and CGPA for that semester will finally be recalculated after taking the

converted grade(s) into account. CGPA of the subsequent semesters will also be given accordingly.

17.10.

In NSS the grades will be PS (Pass) and NP (Not Pass). This will be non-credit course.

18. Evaluation Process

18.1.

Courses: The evaluation of students in a Theory/Practical Course shall be a continuous process and is based
on their performance in the Mid-Semester Examination, End-Semester Examination, Quizzes/Short tests,
Tutorials, Assignments, Laboratory work, mini project, etc. The weightages of Mid-Semester Examination,
End-Semester Examination and regular assessment in award of Grades shall be as follows.

Sl. MID-

TYPE END-SEM INTERNAL ASSESMENT

No SEM
Theory Course
L-T-P-C: 3-1-0-4
L-T-P-C: 3-0-0-3 15% 05 %

1 TP Sl 30 % (02hour | 50 % (03-hour ) ) ) 0
LT-P-C: 2-0-0-2 duration) duration) thLCuz/ASS|gnment/ Project Attendance
L-T-P-C: 4-0-0-4
L-T-P-C: 2-1-0-3
Laboratory Course 30 % 60 %

10 %
2 L-T-P-C:0-0-3-2 | - (LAB EXAM (Internal Semester long
' ) Assessment) Attendance
L-T-P-C: 0-0-2-1 with VIVA)
a) Courses with Both Theory | Theory 25 % Theory 45 % -
and
Laboratory components La_boratory (No | Laboratory Laboratory
Midsem) 5%
. 10 % 15 %
L-T-P-C:3-0-2-4 Attendance
(Lab | (Internal Semester long
Exam | Assessment)
3 with VIVA)
b) Courses with Both Theory | Theory 30 % )
and
0
Laboratory Laboratory Laboratory 5%
0,
components ) 50 % 15% Attendance
(Internal Semester long
(Lab Exam) Assessment)
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L-T-P-C: 2-0-3-4

Types of courses not mentioned above, will consist of weightages of marks (Theory and Lab) notified by the ¢

4 instructor in the beginning of the semester approved by DPPC.

urse

18.2.

The mid-semester and end-semester examination will be conducted centrally by the Academic Section of the
Institute every semester. Every theory course must have a mid-semester and an end semester examination. The
durations of the examinations will be 2 hours and 3 hours respectively. No course can have an examination of
shorter durations. The class-tests or quizzes will be organized by the instructor concerned.

18.3.

The results of performance of the students in the mid-semester examination shall be announced by the
instructors. For spot verification by students, the evaluated answer scripts shall be made available during one
of the lecture classes/lab classes/tutorials or during a special session, as may deemed fit by the instructor.

18.4.

The final grades for a subject must be submitted after the end-semester examination by the concerned
instructor(s) to their Head of the Department for onward transmission to the Academic Affairs within the date
stipulated in the academic calendar.

18.5.

Project/Internship:
18.5.1. Society Academia Industry (SAI)
18.5.1.1. Society Internship Program [L-T-P-C: 0-0-0-1]

In this internship programme, a group of maximum three students would visit either a village or nearby
locality to study current problems related with livelihood, cleanliness, security, lifestyle, ecosystem or any
other problem which has a significant impact on the lives of various people living in that locality. The scope
problem of the problem may be wide enough to cover either a district or a state or country. The group has to
produce a detailed report followed by a presentation after joining the institute/college in the 3rd semester. The
proposed duration of this internship would be 15 days.

18.5.1.2. Academia Internship Program [L-T-P-C: 0-0-0-1]

In this internship programme, a group of maximum three students (same group) would implement the
proposed solution identified during the Society Internship in this phase either in his/her own institute under the
supervision of a faculty member or in any other academic institute in the country with a faculty member
interested to work on the proposed. The proposed duration of this internship would be of 01 month. The group
has to produce a detailed report followed by a presentation after joining the institute/college in the 5th
semester.

18.5.1.3. Industry Internship Program [L-T-P-C: 0-0-0-1]

A student may choose an industry or an organization or an academic institute as per his/her research interest to
do the internship. The proposed duration of this internship would be of 02 months. The group has to produce
a detailed report followed by a presentation after joining the institute/college in the 7™ semester. A student
himself/herself may contact an industry/organization/academic institute to do his/her internship.

18.5.2. Minor Project [L-T-P-C: 0-0-0-4]

l. The minor Project is an important component of the Institute’s undergraduate programme. It
gives an opportunity to the student to express his/her creative talents and prepare for his future
career.

Il. The Department will invite project topics from the students in consultation with faculty
member(s) at the end of 6" Semester.

1. Faculty members may also propose project topics, singly or in collaboration with a
colleague from the same or the other department. A co-supervisor from industry or other institutions
may also be accepted.

V. Finally, the concerned HoD will assign the project topics to the students towards the end of
6" semester, after taking into consideration the requirements of the projects and choice of the
students. A single student or a group of at most three students may undertake each topic.

V. The concerned HoD will also form a Project Evaluation Committee (PEC) who shall be
responsible for the evaluation of the minor project for the entire semester.
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VI. The student is required to submit Project Reports before the end of 7™ semester. VII. VII.
The weightage for evaluation will as under:

a.  Supervisor’s assessment 40%
b.  PEC assessment 60%: Out of 60% marks
i. 20% marks - Project Report Evaluation and

ii. 40% marks - PEC shall evaluate based on two presentations given by the
student/group.

. In the middle of the semester the student/group needs to submit a synopsis report to
each member of the PEC.

. Before the end of the 7" Semester, the student/group is required to submit a Project
Report to each member of the PEC.

. Synopsis report and the final Project Report must be duly signed by the concerned
supervisor before submission to the PEC.

VII1. On completion of evaluation, the PEC shall decide the marks awarded. If the performance of
a student is unsatisfactory, the committee may recommend one of the following:

a.  Rewriting of report and submission for evaluation in the next semester and recommend to
award a Letter Grade “I” in the present semester grade card.

b.  The resubmitted thesis will be evaluated by the PEC and if found satisfactory, the grade will
be sent to the concerned HoD.

18.5.3. B. Tech Research/Industry Project [L-T-P-C: 0-0-0-16]

In the 8th Semester for Research/Industry Project for a minimum of 16 weeks, a student may take one among
the three following options:

@) Industry Internship/Training in a Company/Industrial Organization of repute.

(b) Research/Development project in a major R&D laboratory or an Institute of repute (such as 1ITs,
NITs, other 1ITs, 11SC, Universities and Institutions of repute both in India and abroad).

(c) Research/Development/Design project in his/her own Institute.

(d) For case (A) student needs to apply through the T&P Cell and the concerned Department at the end
of 7th Semester. In this case, if the student gets an internship/training offer from some Industry/Organization
and the joining date is before the registration date of the 8th Semester, he/she needs permission to register
without being physically present due to the fact that he/she has already started the Internship/Training in some
other Company/QOrganization.

(e) Atthe time of registration at the 8th semester the student opting for option (A) or (B) needs to submit the
form in the prescribed format duly filled by the appropriate authority (supervisor/division head) abiding by the
rules and regulations of HHIT Bhagalpur in terms of evaluation policy. This document needs to be sent via mail
to the concerned Project Coordinator immediately after joining.

f The concerned HoD shall assign a project supervisor for each student. The project supervisor will be
a faculty member from the concerned department or a faculty member from another department assisted by a
faculty member from the department.

(9) The concerned HoD will form a Project Evaluation Committee (PEC) who shall be responsible for
the evaluation of the project.

(h) There will be a Mid-Semester presentation, in the middle of the semester. The student needs to
submit a synopsis report signed by the supervisor to each member of the PEC. The student needs to be
physically present at the Institute to give a presentation in front of the PEC. The date(s) of the Mid-Semester
Project Presentation will be notified by the concerned HoD.

(i) A student needs to submit a Hard-Bound Project Reports signed by the supervisor to the PEC and
concerned HoD, one week before the scheduled date of Final Viva-Voce Evaluation.

) The weightage for evaluation will as under:

i. Supervisor’s assessment 40%
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ii. PEC assessment 60%: Out of 60% marks

A 20% marks - Project Report Evaluation and

B. 40% marks — PEC shall evaluate based on two presentations given by the student

(k) If the performance of a student is unsatisfactory, the committee may recommend one of the
following:

a. Rewriting of report and submission for evaluation in the next semester and recommend to award a

Letter Grade “I” in the present semester grade card.

b. The resubmitted thesis will be evaluated by the PEC and if found satisfactory, the grade will be sent
to the concerned HoD.

In case of option (A) or (B), the students are also required to submit to the Supervisor, a copy of the
completion  certificate in the prescribed form from the competent authority of the
company/organization/Institute from where the training / internship was completed. The student would not be
assessed without the completion certificate. A copy of the certificate would also be submitted to the Training
and Placement Cell.

19. Method of awarding letter grades

19.1.

The instructor(s) shall submit soft copy and two hard copies of the grade-sheet for each course in the
prescribed format to the concerned Head of the Department. The Head of the Department will forward all
grades to the Academic Section after conducting a meeting of DUPC. Then a meeting of IUPC will be
conducted and the grades will be finalized by the due date specified in the Academic Calendar.

19.2.

The Quizzes/Assignments, Mid-Semester and End-semester examination answer scripts, and the grading sheet
containing details of marks converted to grades shall be preserved by the instructor(s)/Department concerned
for a period of at least three years.

19.3.

Changes in Grades Already Awarded: If a student feels that he/she has not been awarded a deserving grade in
a course, he/she may request the instructor of the course within one week of the start of the next semester, to
show him/her the end-semester answer script in order to ensure that all the questions have been evaluated
properly. In case of any change in grade, the same with due justification has be communicated by the
Instructor to the Dean of Academic Affairs through the Head of the Department.

20. Change of Branch

20.1

Normally a student admitted to a particular branch of the undergraduate programme will continue studying in
that branch till completion.

20.2

However, in special cases the Institute may permit a student admitted through JEE to change from one branch
of studies to another after the first two semesters. Such changes will be permitted, in accordance with the
provisions laid down hereinafter.

20.3

Only those students will be considered eligible for change of branch/programme after the second semester,
who have completed all the common credits required in the first two semesters of their studies in their first
attempt.

20.4

Change of branch/programme shall be made strictly in order of merit of the applicants. For this purpose, the
CGPA obtained at the end of the second semester shall be considered. In case of a tie, the JEE rank of the
applicants will be considered. The minimum CGPA required in order to be eligible for a Branch Change is 9.0.
However, the minimum CGPA for the branch change may be altered by the Chairman of the Senate time to
time.

20.5

Applications for a change of branch/programme must be made by intending eligible students in the prescribed
form. The academic section will call for applications at the end of second semester of each academic year and
the completed forms must be submitted by the last date specified in the notification with an undertaking from
the parents in an affidavit made in a stamp paper in the prescribed format.

20.6

Students may enlist their choices of branch/programme, in order of preference, to which they wish to change
over. It will not be permissible to alter the choices after the application has been submitted.

20.7

The branch change will be subject to the limitation that the strength of a branch should not fall below ten
percent of the existing strength and should not go above ten percent of the sanctioned strength.

20.8

All changes of branch/programme made in accordance with the above rules will be effective from the third
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semester of the applicants concerned. No change of branch/programme shall be permitted after this.

20.9 | All changes of branch/programme will be final and binding on the applicants. No student will be permitted,
under any circumstances, to refuse the change of branch/programme offered.

21. Duration of the Programme

Normally a student should complete all the requirements for undergraduate programme in eight semesters.

However, academically weaker students who do not fulfill some of the requirements in their first attempt and have to
repeat them in subsequent semesters may be permitted up to 12 consecutive semesters (from the first semester
registration) to complete all the requirements of the degree.

22. Termination from the programme

A student is liable for termination from the Institute on the following grounds:

a) Disciplinary grounds.

b) On having been found to have produced false documents or having made false declaration at the time of
seeking admission.

c) On having been found to be pursuing regular studies (leading to degree or diploma) in any other college,
university or an educational institution.

d) On having been found to be concurrently employed and performing duty in contravention to academic
schedules of the Institute.

e) If a student fails to clear first year courses within three years from his/her date of admission.

f) If a student fails to clear all his/her credit/noncredit requirements for obtaining B.Tech degree within 6 years

from his/her date of admission.

23. Withholding of Grades

Grades shall be withheld when
Q) the student has not paid his/her dues or

(i) when there is a disciplinary action pending against him/her.

24. Eligibility for the Award of B.Tech Degree

24.1. A student shall be declared to be eligible for the award of B. Tech
degree if he/she has :

a) completed all the credit requirements for the degree passing
all the credit courses/requirements mentioned in the course
structure at the time of joining the programme.

b) satisfactorily completed all the non-credit requirements for
the degree.

c) no dues to the Institute, Department, Hostels, NSS, etc.; and

d) no disciplinary action is pending against him/her

24.2. The award of B. Tech. degree must be recommended by the
Senate and approved by the Board of Governors/Governing Body
of the Institute.

25. Institute Medals and Prizes

The senate shall have the authority to Institute medals and prizes as it deems fit from time to time.

26. Conduct and Disciplines

Students shall conduct themselves within and outside the campus
of the Institute in a manner befitting the students of an institution
of national importance. The Institute has a separate ordinance
Code and Conduct of Students which is applicable to all students
of the Institute.

26.1.
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26.2.

In addition, unauthorized absence for more than one month leads
to disciplinary action, in the form of reduction of assistantship or
even termination of studentship.

27. Other Matters: Legal

All other cases, not covered by the above, shall be referred to the

27.1. Senate.
Any legal matter relating to Rules and Regulation under SI. No. 1
272 - 26 shall be subjected to jurisdictions of Court(s) in Bhagalpur or

High Court at Patna, Bihar.

ANNEXURE-I
UNFAIR MEANS COMMITTEE
Composition:
Dean of Academic Affairs Chairman
The Assistant/Deputy Registrar (Academic) Member
The invigilator reporting the case Member
The Invigilator—in—Charge of the Examination Hall concerned Member
HoD of the concerned branch. Member
The concerned Paper Setter Member
Functions:

Shall recommend appropriate measures in each case to the Chairman of the Senate for awarding the punishment. The
punishment maybe reprimand, reduction of marks to certain percentage of that subject, cancellation of examination
of that particular subject, cancellation of all the papers of that examination, rustication/debarment for a specified
period (one year, two years), or even outright expulsion from the Institute.

Postgraduate (PG) Ordinances

All PG programmes offered by the institute shall be governed by the PG Ordinances.

The PG Ordinances shall be applicable to any new branch/discipline(s) under these programmes that
may be introduced in future.

Senate will be supported by Institute Post-Graduate Program Committee (IPPC, please see
Appendix-I) which will make recommendations to the Chairman, Senate for the latter’s approval
and ratification from the senate, wherever appropriate.

Dean of Academic Affairs (DOAA) is the main functionary who ensures the smooth
functioning of the academic programs as approved by the academic senate, executes the policies and
decisions of the Senate and IPPC, and maintains all records and files.

Notwithstanding all that has been stated in the regulations the senate has the right to modify/relax any
of the regulations from time to time.

VI.

Any condition arising in the PG program and not covered in this regulations shall be referred to the
PG committee which may refer it to the academic senate.

VII.

A student becomes eligible for the award of the PG degree after fulfilling all the academic
requirements as prescribed by the PG rules and regulations.

VIII.

The Institute shall have the following programmes:
i. Master of Technology (M.Tech) - 2 year programme
ii. Master of Technology with Research (M.Tech (R)) - 2 year programme

iii. Master of Science (M.Sc.) - 2 year programme
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IX.

All the regulations noted below shall be applicable to any new M.Tech/M.Tech (R)/M.Sc program(s)
that may be introduced in future.

1.

Rules and Regulations of M.Tech programme.

1.1. Departments and Specializations

The Institute have the following M.Techprogrammes:

Department Specialization

Computer Networks and Distributed Systems

Embedded Systems and Architecture

Cyber Security

Computer Science and Engineering (CSE) | Algorithms and Complexity
Al

Data Science

Communication Systems

Embedded Systems
Electronics and Communication Signal Processing and Machine Learning
Engineering (ECE) Microwave Engineering
Al
Robotics

) o Electric Vehicle technology
Mechatronics Engineering (MeA)

Robotics

1.2. Categories of M.Tech Students

a)

b)

c)

Reqular

A student in this category works full-time for his/her M. Tech degree. The M.Tech students
joining under this category are entitled for fellowship as per Institute norms. The candidate must
have qualified GATE or any other equivalent test recognised by MHRD for award of fellowship.

Sponsored

A student in this category is sponsored by a recognized industrial, R&D organization, academic

institution (universities/colleges), government organization (defence or other ministries of the
Government of India or any other government organizations including PSUs and autonomous
bodies) or reputed industries (as may be recognized by this Institute) for M. Tech degree in the
Institute.

e The Institute does not provide any assistantship/fellowship in this category.

e Candidate in Sponsored category must be a regular employee of the sponsoring
organization (of repute) with a minimum of two-year job experience in the respective
field. A student in this category is therefore a professionally employed person, who
pursues M. Tech degree while continuing her/his services.

Project-Staff

This category refers to a student who is working on a sponsored project at I1IT Bhagalpur and
is admitted them to M. Tech Programme to work on a full-time or part-time basis. The
remaining duration of the project at the time of admission should be at least one year. If the
project gets completed before the student completes his/her M. Tech Programme, his/her
category will be converted to Part time Category.

d) Employed and Part-Time

A student in this category is a professionally employed person (including the staff of I1IT
Bhagalpur), who pursues the M. Tech Programme while continuing the duties of his/her service.
The Institute does not provide any assistantship to such a student.
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1.3. Change of Category

Change of category from “Regular to Part-Time” is permissible on the following conditions:

1.3.1. The concerned M. Tech student must clear all requirements of his/her course works or after
completion of one year from the date of admission into the programme.

1.3.2. The student can be permitted to become Part-Time on the specific recommendation of the DPPC
after successful completion of course work. However, the thesis for the M.Tech degree must be
submitted within 03 years from the date of his/her registration in to the first semester of the
programme.

1.3.3. Once converted from “Regular” to “Part-Time” category, he/she will not be entitled for
receiving any Institute Assistantship (if provided earlier).

1.3.4. A student granted permission to become part-time, he/she will be required to maintain close
interaction to the satisfaction of the supervisor in the department and has to appear in the
project/other seminar as required time to time.

1.4. Academic Calendar

Each academic session is divided into two semesters of approximately eighteen weeks duration (with
at least seventy working days for classes in each semester): an Autumn semester and a Spring
141 | semester.
) In addition, there may be a semester during the summer break, called a summer semester.
1.4.2.
The Senate approves the schedule of academic activities for a session, inclusive of dates for
14.3. registration, mid-semester and end-semester examinations, inter-semester breaks etc., shall be laid

down in the Academic Calendar for the session.

1.5. Admission M. Tech Programme:

Minimum Eligibility Criteria: For admission to M. Tech programmes, a student must have obtained
first class/ division in the qualifying degree. If class/division is not mentioned in the mark-

151 sheet/certificate minimum CGPA of 6.5 (10 point scale) or equivalent or 60% of marks in aggregate in
the qualifying degree is required for a candidate.
Bachelor's degree from an HTs/IIITs/NITs/IISc or any Institute of repute in a relevant area with a
1.5.2. minimum CGPA of 7.5 (10 point scale) or equivalent and/or 70% of marks in aggregate. In this case
valid GATE score is not mandatory for admission into M. Tech programme.
1.5.3. The candidate must fulfil specific requirements for different departments as follows:
15.3.1. Computer Science & Engineering:
Bachelor’s degree in Computer Science and Engineering (CSE) / Information Technology or
equivalent in an appropriate area or M.Sc. (Computer Science/Information Technology) or
MCA from a recognized Institution, and a valid Graduate Aptitude Test in Engineering
(GATE) score in CS (for regular category only).
1.5.3.2. Electronics & Communication Engineering:
Bachelor’s degree in ECE/EEE/E&I or Equivalent or MSc (Electronics), and a valid GATE
score in EC/IN (for regular category only).
1.5.3.3. Mechatronics Engineering:
Bachelor’s degree in Mechatronics/ Mechanical Engineering/ Electrical Engineering /
Electronics and Communication Engineering/ Electronics and Instrumentation or Equivalent
and a valid GATE score in ME/EE/EC/IN (for regular category only).
1.6. Admission Procedure
161 Admission to the M.TechProgramme will be done through Centralized Counselling for M.Tech
o (CCMT) and/or through Institute admission test.
1.6.2. Admission to all categories of students is granted on the basis of GATE Score or any other

equivalent test recognised by MHRD /counselling/ interview/ admission test held usually during the
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month of May - July every year.

1.6.3.

The following documents are to be furnished along with the application by candidates under
Sponsored, Project Staff, and Part-time categories:

Form I: Sponsorship letter for Sponsored category.
Form I1: No objection certificate from Dean (R&D), IIIT Bhagalpur, for Project Staff.
Form I11: No objection certificate from the employer for Part-time category.

Form IV: Financial Declaration Form for NRI applicants.

1.7. Residence

1.7.1.

The institute is wholly residential and all students shall be required to reside in, and be members of a
hostel to which they are assigned. However, students in Sponsored, Project Staff, and Part-time
categories are exempted from residing in host.

1.7.2.

Under special circumstances, the Director may permit a student to reside with his/her
Parent/Guardian in the Institute Campus or within a reasonable distance from the Institute. However,
this permission may be withdrawn at the discretion of the Institute, at any time considered
appropriate by it, without assigning any reason.

1.7.3.

All students must abide by the rules and regulations of the hostel as may be framed from time to
time by the Hostel Affairs’ Board.

1.8. Attendance

All students in Regular and Sponsored categories shall be required to provide attendance in the

181 department every working day.
For registered courses:
Students with less than 75% attendance in a course shall not be allowed to appear in the End
Semester Examination of that course. This implies that 25% shortage of attendance includes absence
1.8.2. | due to sports/games activity, Campus interviews, Medical, Natural calamities, etc.

= |f the attendance is less than 75% up to 50%, then one grade will be degraded.

= |If the attendance is less than 50%, then he/she will be debarred from the end-semester
examination in that course.

1.9. Assistantship in M.Tech.programme

A student who works full time towards M.Tech degree, Institute scholarship may be provided to the

19.1. meritorious students and they will be assigned Teaching Assistantship duties.
1.9.2 Assistantships from external funding organizations will be available as per terms and conditions of
e the concerned funding organizations.
Assistantship will be stopped, if any student obtains a grade lower than 5.0 SGPA (Implying some
1.9.3. X T
backlog courses). The assistantship will resume after clearance of all backlog papers.
The continuation of the assistantship/fellowship is subject to satisfactory performance of the
1.94. assigned duties and satisfactory progress of the student in the M.TechProgrammethrough PG-
coordinator and supervisor respectively.
1.10. Leave Rules
1.10.1. Ordinary Leave

1.10.1.1. A post graduate student on financial assistance plan from the Institute may be allowed
vacation leave during any period of Institute’s vacation or during the mid-semester
recess up to a maximum of 15 days per semester (six months), subject to a maximum
of 30 days in a year. Leave not availed in one semester may be carried over to the

next semester.

1.10.1.2. A maximum of 05 days of such leave is allowed to avail at a stretch if student having

any teaching assignment.

1.10.1.3. Head of the Department (HoD) sanctions leave on recommendation of the

Supervisor/Faculty Advisor/DPPC Secretary.
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1.10.2.

Academic leave: Academic leave is permitted on the following grounds.

To attend conferences/seminars/workshops/trainings/short-term courses. A
maximum of 10 days of leave is permissible in a calendar year.

e A maximum of 20 days of leave in a calendar year is permissible for field
trips such as data collection, survey work, etc.

1.10.2.1. e The Head of the Department sanctions academic leave on
recommendation of the Thesis Supervisor/Faculty Advisor/DPPC
Secretary.

e Academic leave exceeding 20 days but up to a maximum of 30 days in a
calendar year is approved by the Chairman, IPPC on recommendation of
the Thesis Supervisor/Faculty Advisor/DPPC Secretary and the HoD.

Academic leave for more than 30 days is not allowed during the semester in

11022 which a student is registered for course work.
Academic leave of more than 30 days but up to a maximum of 10 months is also
11023 permissible to carry out part of the thesis/project work after completion of course

work in another institute/R&D Lab/industry/scheme in India or abroad. For
sanction of such a leave, a letter of consent from the host organization is required.

On recommendations of the Thesis Supervisor, the DPPC secretary, HoD, and
1.10.2.4. Chairman, IPPC, the Chairman, Senate approves such an academic leave (clause
1.10.2.3). Such cases are also to be reported to the Senate.

A student granted academic leave for one or more semesters, pays prescribed fees

1.10.25. at the time of registration in every semester.

If a registration date falls during the period of academic leave, a student

1.102.6. completes the registration procedures through online mode.

1.11. Registration

1.11.1.

Every student is required to register for approved courses through the assigned Faculty
Advisor/DPPC at the commencement of each semester on the day fixed for such registration and
notified in the Academic Calendar. The Dean (Academic Affairs) may cancel the registration of one
or more courses if they are found to violate some rules and regulations.

1.11.2.

Only those students will be permitted to register who have:
= cleared all Institute, Hostel and Library dues and fines (if any) of the previous semesters,
= paid all required advance payments of Institute and Hostel dues for the current semester

not been debarred from registering on any specific ground.

1.11.3.

Students may add and drop subject(s) with the concurrence of the Faculty Advisor/DPPC, and under
intimation to the concerned course instructors and the academic section, provided this is done within
the date mentioned in the Academic Calendar.

1.11.4.

Fine for late registration: A late registration fee will be imposed on students registering late. A
“last date” will be defined, and a late registration fee will be defined which will change from time to
time. Students, registering after the due date and on or before the “last date” will have to pay a fine
as decided by the administration based on circumstances. Any student registering after the “last
date” will not be allowed to register and his/her semester will be “dropped”. Exceptions on medical
grounds will be approved by the Chairman, Senate.

1.12. Course

Structure

1.12.1.

A student shall register for theory and practical courses each semester as per the respective Course
Structure prescribed by the Senate. Each course carries a weight in terms of credit units depending
upon the nature of the course (theory/practical) which, in turn, is determined by the number of
contact hours (lectures and tutorials), laboratory hours and additional hours that a student is expected
to devote per week. A course will be associated with four elements L-T-P-C where

= L: stands for the number of Lecture Hours per week

= T: stands for the number of Tutorial Hours per week
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= P: stands for the number of Practical/Laboratory Hours per week

= C: stands for the Credit of the course

1.12.2.

Credits are assigned to the courses (Except Projects/Internship) based on the following general
pattern:

= One credits for each Lecture period (per week basis)
= One credits for each Tutorial period (per week basis)
= Two credits for each Three Hour Practical/Laboratory Session (per week basis)

= One credits for each Two Hour Practical/Laboratory Session (per week basis)

1.12.3.

M. Tech programme will have a curriculum and syllabi for the courses approved by the Senate for
every branch and specialization. DPPC will discuss and recommend the syllabi of all the post
graduate courses offered by the department from time to time before sending the same from the
departments and make recommendations to the Senate for consideration and approval through IPPC.

1.12.4.

The list of electives to be offered in a programme is finalized before the beginning of the semester
by Head of the concerned Department/Centre, taking into consideration all the requirements and the
recommendations of the Departments/Centres. The list of electives is to be reported to the IPPC.

1.12.5.

The composition, tenure and functions of DPPC and IPPC, are indicated at Annexure-I.

1.12.6.

In order to qualify for an MTech degree of the institute, a student is required to complete minimum of
64-credits, which is usually spread over 4 semesters. Out of 64-credits, minimum 40 credits are
coursework, and the minimum 24-credits involve project work.

1.13 Grading

System

1131

At the end of the semester/summer school, a student is awarded a letter grade in each of his/her
Courses by the concerned Course Instructor taking into account his/her performance in the Quizzes,
Assignments, Mid-semester examination, end-semester examination, viva, laboratory Work, etc.,
besides regularity of attendance in classes. The grades are to be submitted by the course instructor in
the form of a signed grade sheet (prescribed format, both the soft copy and hard copy) to the office
of HoD positively within the prescribed time limit after the End-Semester/Supplementary
Examination.

There are seven letter grades: O, A, B, C, D, P and F. The letter grades and their numerical
equivalents on a 10-point scale (called Grade Points) are as follows:

Letter Grade (6] A B C D P F | X

Grade Points 10 9 8 7 6 5 0 - -

In addition, there shall be two letter grades, viz., | and X which stand for incomplete and debarred
respectively.

The recommended range of marks for the letter grades is given as below:

Letter Grade (e} A B C D P F

= 80 =70 =60 = 50 =35

Scaling ~ gQ and and and and and =< 35
percentage range

< 90 = 80 < 70 < 60 < 50

1.13.2.

A student, who does not appear in the End-Semester Examination for any reason without any prior
information, shall be awarded F grade irrespective of his performance in the Mid-Semester
Examination and Assignment/Quizzes.

1.13.3.

A student is considered to have completed a course successfully and earned the credits if he secures
a letter grade other than I, X or F in that course. A letter grade F in any subject implies a failure in
that course.

1.13.4.

The Transitional Grades | and X
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a) Transitional Grade ‘I’:

The teacher of a subject may award the grade 'l' to a student if the latter was compelled to absent
himself/herself from the end semester examination on account of:

i. llness, accident which disabled him/her from appearing at the examination.

ii. A natural disaster/calamity in the duration of the end-semester examination, which, in the
opinion of the Institute, required the student to be away from the campus.

A student will be eligible for the award of grade 'I' only if his/her attendance at classes and
performance in other components of assessment are complete and satisfactory.

b) Transitional Grade ‘X’:
A student who has been debarred from appearing at an end-semester examination either

i. as per recommendation of the course instructor for unsatisfactory attendance (If the
attendance is less than 50%, then he/she will be debarred from the end-semester
examination in that course) or

ii. by the Institute as a measure of disciplinary action or

iii. as per recommendation of Unfair Means Committee (Annexure-I), for adopting malpractice
at an examination, and consequently awarded a grade ‘X’, may re-register for the
subject(s)/semester after the term of the debarment expires, provided that other provisions
of this regulations do not prevent him.

e All 'I' grade in subject will be converted to a letter grade after successful clearance in a
Supplementary exam conducted in the month of July every year.

3

e However, for an ‘X’ grade in a subject(s), the student may be allowed to appear in the
supplementary examination and his/her grade will be one less than the actual performance in the
examination (except ‘P’ grade).

o For a student getting debarred for a semester (Autumn or Spring), the concerned student will be
allowed to register for the beginning of the next Autumn or Spring semester respectively.

1.135.

Semester Grade Performance Average (SGPA) will be computed for each semester. The SGPA
will be calculated as follows:

[Cl X Glj + (CZ X GE] + + (Cu X G:lzj
C,+C++C,

SGPA =

where, 1 is the number of courses registered during the semester,
C; is the number of credits allotted to a particular course, and

(;is the grade points corresponding to the grade awarded for the course.

1.13.6.

Cumulative Grade Performance Average (CGPA) will be computed at the end of each semester
and communicated to the students along with the SGPA and the grades obtained by them for that
semester.

The CGPA gives the cumulative performance of the student from the first semester up to the end of
the semester to which it refers, and will be calculated as follows:

(Clx Elj + (CE X EE:] + + (Cm X Emj
C,+C++C,

CGPA =

Where, 1 is the number of courses registered up to that semester,
C; is the number of credits allotted to a particular course,

(;is the grade points corresponding to the grade awarded for the course.
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Whenever a student repeats or substitutes a course in any semester, the lower grade(s) obtained by
him/her in the course is to be ignored in the computation of CGPA from that semester onwards.

Both SGPA and CGPA will be rounded off to the second place of decimal and recorded as such.

1.13.7. Whenever these CGPA are to be used for the purpose of determining the merit ranking of a group of
students, only the rounded off values will be used.
1138 When a student gets the grade 'I' or X' for any course during a semester, the SGPA for that semester
. will not be counted for preparing the CGPA up to that Semester.
1.14. Performance Evaluation of Course Work
1.14.1. Medium of instruction, examination and project/thesis reports will be in English.
Each course is conducted by a faculty member as instructor. An instructor is responsible for
conducting the course, setting of question papers, holding quiz, assignments, evaluating the
1142 performance of the students, awarding the grades at the end of the semester/summer school and
o submitting the grades to the Head of department within the prescribed time limit. If a course is
conducted by more than one instructor, the instructor-in charge shall be responsible for coordination
and overall conduction of the course.
1143 The instructors for all the courses offered by a department during the semester are designated by the
e concerned Departmental Head.
The evaluation of students in a Theory/Practical Course shall be a continuous process and is based
on their performance in the Mid-Semester Examination, End-Semester Examination, Quizzes/Short
tests, Tutorials, Assignments, Laboratory work, mini project, etc. The weightages of Mid-Semester
Examination, End-Semester Examination and regular assessment in award of Grades shall be as
follows:
Sl.
N TYPE MID-SEM END-SEM INTERNAL ASSESMENT
0.
Theory Course
L-T-P-C: 3-1-0-4
0, 0, 0,
L-T-P-C:3-00-3 | 0% 50 % _ 15% 596
1 (02 hour (03 hour Quiz/Assignment/
L-T-P-C: 2-0-0-2 duration) duration) Project etc. Attendance
L-T-P-C: 4-0-0-4
L-T-P-C: 2-1-0-3
Laboratory
1144 Course 30 % 60 % 10 %
SRS 2 | L TP 0032 | T (LABEXAM | (Internal Semester | ..o
with VIVA) long Assessment)
L-T-P-C: 0-0-2-1
a) Courses with Theory Theory
Both Theory 0 0 -
and Laboratory 25 % 45 %
components L aborat Laboratory Laboratory 5%
aborator
L-T-P-C: 3-0- (No Y 10 % 15 % Attendance
2-4 .
Midsem) (Lab Exam with (Internal Semester
2 VIVA) long Assessment)
b)Courses with Theory
Both Theory 30 %
and Laboratory
components Laboratory 5%
Laboratory o
9 endance
i 50 % 15 %
L-T-P-C: 2-0- (Internal Semester
3-4 (Lab Exam) long Assessment)
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Types of courses not mentioned above, will consist of weightages of marks (Theory and

4 Lab) notified by the course instructor in the beginning of the semester approved by DPPC.

1.15.

Examinations

1.15.1.

Regular Examinations:

In assessing the student's attainment in subjects (Theory, Laboratory), assignments, quizzes,
seminars, project work etc., the system of continuous assessment is adopted by the Institute. In
conformity with this practice, there will be quizzes, assignments, tutorials, internal assessment,
attendance, mid semester examination and an end semester examination for every theoretical subject.
For continuous assessment of laboratory courses, attendance, LAB report submission & performance
evaluation after each lab session, an end semester examination and viva will be conducted. The
submission of report and seminar will be conducted for project evaluation.

A student may not be allowed to appear in the end semester examination due to the following
reasons:

e If the student has not paid his/her fees including fine and any other dues.

e Not permitted due to disciplinary proceedings.

1.15.2.

Supplementary Examination:

= Students who have been awarded "F", "I", and " X" grades in course(s) are only eligible for a
supplementary examination.

= Supplementary examination will be conducted during May-July (summer term) every year. A
student will have to register for Supplementary courses by paying the prescribed fees within
the stipulated time in the academic calendar.

= For late registration, students have to obtain approval of Dean (academics) within seven (07)
days from the date of registration in summer term (mentioned in the Academics Calendar).
Late fee for supplementary examination will remain same as Spring/ Autumn semester.

= The Internal assessment (i.e., 20% weightage) carried over from the concerned semester and
marks scored in the supplementary examination (i.e., 80% weightage) will be considered for
preparation of the new grade.

1.16. Supervisor(s)

1.16.1.

Every student admitted to the M. Tech Programme undertakes project work under the guidance of a
faculty member of the Department/Centre in which he/she is admitted. The faculty member is called
his/her Supervisor. Student may have another supervisor from other
Organizations/Institute/Industry/R&D  along  with  supervisor from 1IIT Bhagalpur on
recommendation of the DPPC and the Chairman IPPC, the Chairman Senate approves appointment
of such additional Supervisor.

1.16.2.

One Supervisor has to be from the Department/Centre where the student isregistered. A student may
have a second Supervisor from the same or another Department/ Centre. The Chairman IPPC
nominates the additional Supervisor other than the registered department/centre.

1.17. Appointment of Supervisor(s):

The appointment of the Supervisor(s) to aM.Tech student is done after successful completion of the
course work.

1.17.1.
Departments will evolve modalities for appointing of supervisors keeping in view of the students’
aspirations and faculty interest. The DPPC will co-ordinate this activity.
1.17.2. i. No student will have more than two supervisors.
ii. No student once registered for thesis/project units will be allowed to continue the
programme without a Thesis/project Supervisor having been appointed by the DPPC.
1173 The Supervisor(s) is identified and appointed at the earliest or within a month from the date of

completion of course work for M.Tech.




86

THE GAZETTE OF INDIA : EXTRAORDINARY [PART II—SEC. 3(ii)]

1.18. Change/Addition of Supervisor(s)

If a student has only one Supervisor and the Supervisor goes on leave for more than 06

1.18.1. (fifteen) months, another Supervisor is appointed by the DPPC. Mutual consent of both the student
and Supervisor(s) is taken for such cases.
The Chairman, Senate may permit a student to change his/her Supervisor(s) for valid reasons.
1.18.2. Mutual consent of the student and new supervisor(s), and recommendations of the DPPC and IPPC

are required. Such cases are reported to the Senate.

1.19. Evaluationof M. Tech Project/Thesis:

The evaluation of M.Tech project/thesis work is carried out in two. At the end of every semester, the
student is required to submit a report of his/her project work by a prescribed date to the Internal
Project Evaluation Committee (IPEC). Further, IPEC will conduct oral examination for the

1.19.1. evaluation. The formation of IPEC is done by DPPC. The IPEC will be consisting of the following:
1. Two faculty member from the department
2. One faculty member from the other department
The IPEC committee will evaluate the project and assign appropriate letter grade after completion of
each semester. The weightage for evaluation will as under:
1192 1. Supervisor’s assessment: 40%
2. IPEC assessment: 60%
For the evaluation of M.Tech project/thesis for last semester, the weightage for evaluation will as
follows:
1. External assessment: 30%
1.19.3.
2. IPEC assessment: 70%
After successful evaluation of project work by IPEC, the student will be eligible for open viva-voce
examination and submission of the thesis.
Plagiarism is a serious offence and at any stage if it is found that the content of the thesis is
plagiarized beyond the limit prescribed by the Senate (excluding appropriate self-plagiarism), the
1.19.4. thesis shall be withdrawn. A certificate to the effect that the thesis is not plagiarized (beyond the
limit prescribed by the Senate) has to be submitted by the student in prescribed format at the time of
submission of the thesis.
The procedure for submission of M.Tech last semester Project/Thesis and conduct of oral
examination are as follows:
] Oral examination committee is formed by the DPPC on recommendation of the
supervisor(s). The committee consists of the following members:
1. One faculty member of IPEC - Chairman.
2. Supervisor(s)- Member(s) & Convenor
3. One faculty members from the department- Member
4. One faculty member from outside the- Member
1195 Institute or from the other department.

I. If any department has shortage of faculty, the above mentioned committee can be
constituted by Chairman, Senate.

Il.  Hard copies of the thesis (one each for every examiner) shall be submitted to the
Department at least one week before probable date of the viva-voce examination.

Ill.  The supervisor(s) will fix the date of open viva-voce; make an announcement (through
notices and e-mail) and forward soft copy of thesis to the examiners. The date of oral
examination shall be communicated to the academic section.

IV.  The oral examination of an M.Tech Project/Thesis shall be held as per announced schedule
and it shall be an open viva-voce.

V. In absence of supervisor(s), the Chairman, DPPC shall be the convener of the oral
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examination committee.

VI.  The committee shall evaluate the project/thesis of the candidate on the basis of presentation
of the report, originality of the contents therein, demonstration of equipment model/
hardware/software developed, the oral presentation and oral examination.

VII.  In case the committee recommends a major revision and recommends a re-examination of
the project/thesis, Grade “I” shall be awarded and the student shall be required to continue
the project/thesis and resubmit the thesis within a period of two months.

VIII.  In case the committee rejects the thesis, Grade “F” shall be awarded and the student shall be
required to register for the project/thesis in the subsequent semester.

IX.  The grade to be awarded to a student shall be evaluated by the external examiner and IPEC
committee. The report of the oral examination committee including the grade shall be
submitted to the Chairman, DPPC by the committee.

X.  Student shall obtain approval of the supervisor(s) before submitting the corrected version of
the bound thesis. Chairman, DPPC shall forward the signed prescribed form of the oral
examination committee along with the grade to the Dean (Academic) only on receipt of the
bound thesis and soft copy from a student.

X1, On successful completion of oral viva-voce examination, each student shall submit bound
copies of the thesis making corrections, if any, suggested by the examiners (one each to the
supervisor(s) and the department) and soft copy should be copied in to CD/DVD, and
submits to the department.

XIl. All M.Tech Project/Thesis reports of student will be copied on a CD/DVD for archival
purpose and deposited to the Central Library.

Non-evaluation of any stage project/thesis within stipulated time, “F” grade will be awarded

1.19.6. automatically and the student shall be required to re-register for that stage of project/thesis in
the subsequent semester.
119.7 Getting ‘F’ grade in Thesis/Project work in two consecutive semesters Will lead to termination from

the program.

1.20. Duration of the Programme

The duration of the M Tech. programme is as follows:

Sl Minimum Maximum
Category

No. (Years) (Years)

01 Regular 02 03

02 Project Staff 02 03

03 Sponsored 02 03

04 Part time 03 04

1.21. Temporary Withdraw from the Institute

A student who has been admitted to an M Tech program of the Institute may be permitted to
withdraw temporarily from the Institute on the grounds of prolonged illness or grave calamity in the
family for a period of one semester only, provided:

i. He/she applies to the Institute within at least 04 weeks of the commencement of the semester or
from the date he last attended his/her classes whichever is later, stating fully the reasons for

1211 such withdrawal together with supporting documents and endorsement of his/her guardian.
ii. the Institute is satisfied that, counting the period of withdrawal, the student is likely to complete
his/her requirements of the M.Tech Degree within the time limits specified in Clause 1.20
above.
iii. there are no outstanding dues or demand in the Institute/Hostel/Department /Library.
1912 A student will be permitted only one such temporary withdrawal during his/her tenure as a student of

the M.Techprogramme.
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1.22. Eligibility for the Award of M.Tech Degree

A student shall be declared to be eligible for the award of M. Tech degree if he/she has:

i. completed all the credit requirements for the degree with a grade "P" or higher grade in each of
the subjects (Theoretical, Laboratory, Sessional etc.), Seminar, Project/Thesis etc.;

1.22.1. ii. obtained a CGPA of 5.00 or more at the end of the semester in which he/she completes all the
requirements for the degree;
iii. no dues to the Institute, Department, Hostels, etc.; and
iv. no disciplinary action is pending against him/her.
1999 The award of M. Tech degree must be recommended by the Senate and approved by the Board of
R Governors of the institute.
1.23. Termination from the Programme

A student’s studentship in a programme may be terminated on the following grounds:
1.23.1. If a student is absent for more than 06 (six) weeks in a semester without sanctioned leave.
1.23.2. A decision is taken on disciplinary grounds.

1.23.3. On having been found to have produced false documents or having made false declaration at
the time of seeking admission.

1.23.4. A student fails to secure a SGPA of 5.0 in two consecutive semesters.

1.23.5. However, a student may be allowed to continue in the following semester on the
recommendation of Chairman, IPPC, and approval from the Chairman, Senate.

1.23.6. The maximum permissible duration of the programme has been exceeded.

1.23.7. On having been found to be pursuing regular studies and/or correspondence courses (leading
to degree or diploma) in any other college, university or an educational institution.

1.23.8. For regular category students (receiving teaching assistantship), on having found to be
concurrently employed and performing duty or carrying out business.

1.24. Conduct and Discipline

Students shall conduct themselves within and outside the campus of the Institute in a manner

1.24.1. befitting the students of an institution of national importance. The Institute has a separate ordinance
Code and Conduct of Students which is applicable to all students of the Institute.
1949 In addition, unauthorized absence for more than one month leads to disciplinary action, in the form

of reduction of assistantship or even termination of studentship.

1.25. Other Matters: Legal

1.25.1.

All other cases, not covered by the above, shall be referred to the Senate.

1.25.2.

Any legal matter relating to Rules and Regulation under SI. No. 1.1 — 1.24 shall be subjected to
jurisdictions of Court(s) in Bhagalpur or High Court Patna Bihar.

2. Rules and Regulations of M.Tech (R) programme.

2.1 Departments and Specializations

The Institute have the following M.Tech (R) programmes:

Department Specialization

Computer Networks and Distributed Systems

Embedded Systems and Architecture

Cyber Security

Computer Science and Engineering

(CSE) Algorithms and Complexity

Al

Data Science
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Communication Systems

Embedded Systems

Electronics and Communication Signal Processing and Machine Learning
Engineering (ECE) Microwave Engineering
Al
Robotics

] o Electric Vehicle technology
Mechatronics Engineering (MeA)

Robotics

2.2. Categories of M.Tech (R) Students

a)

b)

Reqular

A student in this category works full-time for his/her M.Tech (R) degree. The M.Tech (R) students
joining under this category are entitled for fellowship as per Institute norms. The candidate must
have qualified GATE or any other equivalent test recognised by MHRD for award of fellowship.

Sponsored

A student in this category is sponsored by a recognized industrial, R&D organization, academic
institution (universities/colleges), government organization (defence or other ministries of the
Government of India or any other government organizations including PSUs and autonomous
bodies) or reputed industries (as may be recognized by this Institute) for M.Tech (R)degree in the
Institute.

e The Institute does not provide any assistantship/fellowship in this category.

e Candidate in Sponsored category must be a regular employee of the sponsoring
organization (of repute) with a minimum of two-year job experience in the respective
field. A student in this category is therefore a professionally employed person, who
pursues M.Tech (R) degree while continuing her/his services.

Project-Staff

This category refers to a student who is working on a sponsored project at 11T Bhagalpur and is
admitted them to M.Tech (R) Programme to work on a full-time or part-time basis. The remaining
duration of the project at the time of admission should be at least one year. If the project gets
completed before the student completes his/her M.Tech (R) Programme, his/her category will be
converted to Part time Category.

d) Employed and Part-Time

A student in this category is a professionally employed person (including the staff of I1IT
Bhagalpur), who pursues the M.Tech (R) Programme while continuing the duties of his/her service.
The Institute does not provide any assistantship to such a student.

2.3. Change of Category

Change of category from “Regular to Part-Time” is permissible on the following conditions:

2.3.1

The concerned M.Tech (R) student must clear all requirements of his/her course works or after
completion of one semester from the date of admission into the programme.

2.3.2.

The student can be permitted to become Part-Time on the specific recommendation of the DPPC
after successful completion of course work. However, the thesis for the M.Tech (R) degree must be
submitted within 03 years from the date of his/her registration in to the first semester of the
programme.

2.3.3.

Once converted from “Regular” to “Part-Time” category, he/she will not be entitled for receiving
any Institute Assistantship (if provided earlier).
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2.34.

A student granted permission to become part-time, he/she will be required to maintain close
interaction to the satisfaction of the supervisor in the department and has to appear in the
project/other seminar as required time to time.

2.4. Academic Calendar

Each academic session is divided into two semesters of approximately eighteen weeks duration (with at
least seventy working days for classes in each semester): an Autumn semester and a Spring semester.

2.4.1.
2.4.2. | Inaddition, there may be a semester during the summer break, called a summer semester.
The Senate approves the schedule of academic activities for a session, inclusive of dates for registration,
2.4.3. | mid-semester and end-semester examinations, inter-semester breaks etc., shall be laid down in the
Academic Calendar for the session.
2.5. Admission M.Tech (R) Programme:
Minimum Eligibility Criteria: For admission to M.Tech (R) programmes, a student must have obtained
251 first class/ division in the qualifying degree. If class/division is not mentioned in the mark-
7 | sheet/certificate minimum CGPA of 6.5 (10 point scale) or equivalent or 60% of marks in aggregate in
the qualifying degree is required for a candidate.
Bachelor's degree from an IITs/IIITS/NITs/IISc or any Institute of repute in a relevant area with a
2.5.2. | minimum CGPA of 7.5 (10 point scale) or equivalent and/or 70% of marks in aggregate. In this case
valid GATE score is not mandatory for admission into M.Tech (R) programme.
2.5.3. | The candidate must fulfil specific requirements for different departments as follows:
2.5.3.1. Computer Science & Engineering:
Bachelor’s degree in Computer Science and Engineering (CSE) / Information Technology or
equivalent in an appropriate area or M.Sc. (Computer Science/Information Technology) or MCA
from a recognized Institution, and a valid Graduate Aptitude Test in Engineering (GATE) score in
CS (for regular category only).
25.3.2. Electronics & Communication Engineering:
Bachelor’s degree in ECE/EEE/E&I or Equivalent or MSc (Electronics), and a valid GATE score in
EC/IN (for regular category only).
25.3.3. Mechatronics Engineering:
Bachelor’s degree in Mechatronics/ Mechanical Engineering/ Electrical Engineering / Electronics
and Communication Engineering/ Electronics and Instrumentation or Equivalent and a valid GATE
score in ME/EE/EC/IN (for regular category only).
2.6. Admission Procedure
2.6.1. | Admission to the M.Tech (R) programme will be done through Institute admission test.
Admission to all categories of students is granted on the basis of GATE Score or any other equivalent
2.6.2. test recognised by MHRD /counselling/ interview/ admission test held usually during the month of
May - July every year.
The following documents are to be furnished along with the application by candidates under
Sponsored, Project Staff, and Part-time categories:
Form I: Sponsorship letter for Sponsored category.
2.6.3.

Form I1: No objection certificate from Dean (R&D), 11T Bhagalpur, for Project Staff.
Form I11: No objection certificate from the employer for Part-time category.

Form IV: Financial Declaration Form for NRI applicants.

2.7. Residence

2.7.1.

The institute is wholly residential and all students shall be required to reside in, and be members of a
hostel to which they are assigned. However, students in Sponsored, Project Staff, and Part-time
categories are exempted from residing in host.
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Under special circumstances, the Director may permit a student to reside with his/her Parent/Guardian
in the Institute Campus or within a reasonable distance from the Institute. However, this permission

2.1.2. may be withdrawn at the discretion of the Institute, at any time considered appropriate by it, without
assigning any reason.
273 All students must abide by the rules and regulations of the hostel as may be framed from time to time

by the Hostel Affairs’ Board.

2.8. Attendance

2.8.1.

All students in Regular and Sponsored categories shall be required to provide attendance in the
department every working day.

2.8.2.

Students with less than 75% attendance in a course shall not be allowed to appear in the End Semester
Examination of that course. This implies that 25% shortage of attendance includes absence due to
sports/games activity, Campus interviews, Medical, Natural calamities, etc.

= |f the attendance is less than 75% up to 50%, then one grade will be degraded.

= |f the attendance is less than 50%, then he/she will be debarred from the end-semester
examination in that course.

2.8.3.

For registered courses:

2.8.3.1.Students are required to attend all the classes (Lectures, Tutorials, Practical etc);

2.8.3.2. A student may not be allowed to appear in the end semester examination due to the following
reasons:

. If the student has not paid his/her fees including fine and any other dues.

. Not permitted due to disciplinary proceedings.

2.9. Assistantship in M.Tech (R).programme

29.1.

A student who works full time towards M.Tech (R) degree, Institute scholarship may be provided to the
meritorious students and they will be assigned Teaching Assistantship duties.

29.2.

Assistantships from external funding organizations will be available as per terms and conditions of the
concerned funding organizations.

2.9.3.

Assistantship will be stopped, if any student obtains a grade lower than 5.0 SGPA (Implying some
backlog courses). The assistantship will resume after clearance of all backlog papers.

2.94.

The continuation of the assistantship/fellowship is subject to satisfactory performance of the assigned
duties and satisfactory progress of the student in the M.Tech (R) Programmethrough PG- coordinator
and supervisor respectively.

2.10.

Leave Rules

2.10.1.

Ordinary Leave

2.10.1.1. A post graduate student on financial assistance plan from the Institute may be allowed
vacation leave during any period of Institute’s vacation or during the mid-semester
recess up to a maximum of 15 days per semester (six months), subject to a maximum of
30 days in a year. Leave not availed in one semester may be carried over to the next
semester.

2.10.1.2. A maximum of 05 days of such leave is allowed to avail at a stretch if student having any
teaching assignment.

2.10.1.3. Head of the Department (HoD) sanctions leave on recommendation of the
Supervisor/Faculty Advisor/DPPC Secretary.

2.10.2.

Academic leave: Academic leave is permitted on the following grounds.

To attend conferences/seminars/workshops/trainings/short-term courses. A maximum of 10 days of
leave is permissible in a calendar year.

e A maximum of 20 days of leave in a calendar year is permissible for field trips such as data
collection, survey work, etc.

e The Head of the Department sanctions academic leave on recommendation of the Thesis
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Supervisor/Faculty Advisor/DPPC Secretary.

e Academic leave exceeding 20 days but up to a maximum of 30 days in a calendar year is
approved by the Chairman, IPPC on recommendation of the Thesis Supervisor/Faculty
Advisor/DPPC Secretary and the HoD.

Academic leave for more than 30 days is not allowed during the semester in which a student is
registered for course work.

Academic leave of more than 30 days but up to a maximum of 10 months is also permissible to carry
out part of the thesis/project work after completion of course work in another institute/R&D
Lab/industry/scheme in India or abroad. For sanction of such a leave, a letter of consent from the host
organization is required.

On recommendations of the Thesis Supervisor, the DPPC secretary, HoD, and Chairman, IPPC, the
Chairman, Senate approves such an academic leave (clause 2.10.2.3). Such cases are also to be reported
to the Senate.

A student granted academic leave for one or more semesters, pays prescribed fees at the time of
registration in every semester.

If a registration date falls during the period of academic leave, a student completes the registration
procedures through online mode.

2.11. Registration
Every student is required to register for approved courses through the assigned Faculty Advisor/DPPC
2111 at the commencement of each semester on the day fixed for such registration and notified in the
77| Academic Calendar. The Dean (Academic Affairs) may cancel the registration of one or more courses
if they are found to violate some rules and regulations.
Only those students will be permitted to register who have:
= cleared all Institute, Hostel and Library dues and fines (if any) of the previous semesters,
2.11.2.
= paid all required advance payments of Institute and Hostel dues for the current semester
not been debarred from registering on any specific ground.
Students may add and drop subject(s) with the concurrence of the Faculty Advisor/DPPC, and under
2.11.3. | intimation to the concerned course instructors and the academic section, provided this is done within
the date mentioned in the Academic Calendar.
Fine for late registration: A late registration fee will be imposed on students registering late. A “last
date” will be defined, and a late registration fee will be defined which will change from time to time.
2114 Students, registering after the due date and on or before the “last date” will have to pay a fine as

decided by the administration based on circumstances. Any student registering after the “last date” will
not be allowed to register and his/her semester will be “dropped”. Exceptions on medical grounds will
be approved by the Chairman, Senate.

2.12. Course Structure

2.12.1.

A student shall register for theory and practical courses each semester as per the respective Course
Structure prescribed by the Senate. Each course carries a weight in terms of credit units depending
upon the nature of the course (theory/practical) which, in turn, is determined by the number of contact
hours (lectures and tutorials), laboratory hours and additional hours that a student is expected to devote
per week. A course will be associated with four elements L-T-P-C where

= L: stands for the number of Lecture Hours per week
= T: stands for the number of Tutorial Hours per week
= P: stands for the number of Practical/Laboratory Hours per week

= C: stands for the Credit of the course

2.12.2.

Credits are assigned to the courses (Except Projects/Internship) based on the following general pattern:
= One credits for each Lecture period (per week basis)
= One credits for each Tutorial period (per week basis)

= Two credits for each Three Hour Practical/Laboratory Session (per week basis)
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= One credits for each Two Hour Practical/Laboratory Session (per week basis)

2.12.3.

M.Tech (R) programme will have a curriculum and syllabi for the courses approved by the Senate for
every branch and specialization. DPPC will discuss and recommend the syllabi of all the post graduate
courses offered by the department from time to time before sending the same from the departments and
make recommendations to the Senate for consideration and approval through IPPC.

2.12.4.

The list of electives to be offered in a programme is finalized before the beginning of the semester by
Head of the concerned Department/Centre, taking into consideration all the requirements and the
recommendations of the Departments/Centres. The list of electives is to be reported to the IPPC.

2.12.5.

The composition, tenure and functions of DPPC and IPPC, are indicated at Annexure-I.

2.12.6.

In order to qualify for a M.Tech (R) degree of the institute, a student is required to complete the
minimum credit of 56-credits, which is usually spread over 4 semesters. Out of 56-credits, minimum 20-
credits involve coursework, and the minimum 36-credits involve project/research work.

2.13.

Grading System

2.13.1.

At the end of the semester/summer school, a student is awarded a letter grade in each of his/her
Courses by the concerned Course Instructor taking into account his/her performance in the Quizzes,
Assignments, Mid-semester examination, end-semester examination, viva, laboratory Work, etc.,
besides regularity of attendance in classes. The grades are to be submitted by the course instructor in
the form of a signed grade sheet (prescribed format, both the soft copy and hard copy) to the office of
HoD positively within the prescribed time limit after the End-Semester/Supplementary Examination.

There are seven letter grades: O, A, B, C, D, P and F. The letter grades and their numerical equivalents
on a 10-point scale (called Grade Points) are as follows:

Letter Grade (6] A B C D P F | X

Grade Points 10 9 8 7 6 5 0 - -

In addition, there shall be two letter grades, viz., | and X which stand for incomplete and debarred
respectively.

The recommended range of marks for the letter grades is given as below:

Letter Grade (@] A B C D P F

. = 80 =70 = 60 =50 =35
Scaling

percentage =90 and and and and and < 35
range <90 <80 |<70 |<60 | <50

2.13.2.

A student, who does not appear in the End-Semester Examination for any reason without any prior
information, shall be awarded F grade irrespective of his performance in the Mid-Semester
Examination and Assignment/Quizzes.

2.13.3.

A student is considered to have completed a course successfully and earned the credits if he secures a
letter grade other than I, X or F in that course. A letter grade F in any subject implies a failure in that
course.

2.13.4.

The Transitional Grades | and X
a) Transitional Grade ‘I’:

The teacher of a subject may award the grade 'I' to a student if the latter was compelled to absent
himself/herself from the end semester examination on account of:

i.  Ilness, accident which disabled him/her from appearing at the examination.

ii. A natural disaster/calamity in the duration of the end-semester examination, which, in the
opinion of the Institute, required the student to be away from the campus.

A student will be eligible for the award of grade 'I' only if his/her attendance at classes and
performance in other components of assessment are complete and satisfactory.

b) Transitional Grade ‘X’:
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A student who has been debarred from appearing at an end-semester examination either

i as per recommendation of the course instructor for unsatisfactory attendance (If the attendance
is less than 50%, then he/she will be debarred from the end-semester examination in that
course) or

ii. by the Institute as a measure of disciplinary action or

iii. as per recommendation of Unfair Means Committee (Annexure-I), for adopting malpractice at
an examination, and consequently awarded a grade ‘X’, may re-register for the
subject(s)/semester after the term of the debarment expires, provided that other provisions of
this regulations do not prevent him.

o All 'I' grade in subject will be converted to a letter grade after successful clearance in a
Supplementary exam conducted in the month of July every year.

13

e However, for an ‘X’ grade in a subject(s), the student may be allowed to appear in the
supplementary examination and his/her grade will be one less than the actual performance in the
examination (except ‘P’ grade).

For a student getting debarred for a semester (Autumn or Spring), the concerned student will be
allowed to register for the beginning of the next Autumn or Spring semester respectively.

2.13.5.

Semester Grade Performance Average (SGPA) will be computed for each semester. The SGPA will
be calculated as follows:

(Cl X Glj + (CE X GE) + + (C:lz X G:zj
C,+C++C,

SGPA =

where, Tt is the number of courses registered during the semester,
C; is the number of credits allotted to a particular course, and

(;is the grade points corresponding to the grade awarded for the course.

2.13.6.

Cumulative Grade Performance Average (CGPA) will be computed at the end of each semester and
communicated to the students along with the SGPA and the grades obtained by them for that semester.

The CGPA gives the cumulative performance of the student from the first semester up to the end of the
semester to which it refers, and will be calculated as follows:

(Cl X Gl) + [:CZ X GE) +--+ (Cm X Gm:]
C,+C++C,

CGPA =

Where, 111 is the number of courses registered up to that semester,
C; is the number of credits allotted to a particular course,

(r;is the grade points corresponding to the grade awarded for the course.

Whenever a student repeats or substitutes a course in any semester, the lower grade(s) obtained by
him/her in the course is to be ignored in the computation of CGPA from that semester onwards.

2.13.7.

Both SGPA and CGPA will be rounded off to the second place of decimal and recorded as such.
Whenever these CGPA are to be used for the purpose of determining the merit ranking of a group of
students, only the rounded off values will be used.

2.13.8.

When a student gets the grade 'l' or 'X' for any course during a semester, the SGPA for that semester
will not be counted for preparing the CGPA up to that Semester.

2.14. Performance Evaluation of Course Work

2.14.1. | Medium of instruction, examination and project/thesis reports will be in English.
Each course is conducted by a faculty member as instructor. An instructor is responsible for conducting
the course, setting of question papers, holding quiz, assignments, evaluating the performance of the
9142 students, awarding the grades at the end of the semester/summer school and submitting the grades to

the Head of department within the prescribed time limit. If a course is conducted by more than one
instructor, the instructor-in charge shall be responsible for coordination and overall conduction of the
course.
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The instructors for all the courses offered by a department during the semester are designated by the

2.14.3. concerned Departmental Head.
The evaluation of students in a Theory/Practical Course shall be a continuous process and is based on
their performance in the Mid-Semester Examination, End-Semester Examination, Quizzes/Short tests,
Tutorials, Assignments, Laboratory work, mini project, etc. The weightages of Mid-Semester
Examination, End-Semester Examination and regular assessment in award of Grades shall be as
follows:
Sl
N TYPE MID-SEM END-SEM INTERNAL ASSESMENT
0.
Theory Course
L-T-P-C: 3-1-0-4
, 30 % 0 15% .
. L-T-P-C: 3-0-0-3 02 hour 50 % Quiz/Assignment/ 05 %
L-T-P-C: 2-0-0-2 ( - (03 hour duration) . Attendance
duration) Project etc.
L-T-P-C: 4-0-0-4
L-T-P-C: 2-1-0-3
Laboratory Course
2 LTPCyOO32 o i 10%
2144 : (LAB EXAM with (Internal Semester Attendance
L-T-P-C: 0-0-2-1 VIVA) long Assessment)
Th Th
c) Courses with Both eory ey -
Theory and 25% 45 %
Laborato
com v Laboratory Laboratory 5%
ponents Laboratory d
Attendance
L-T-P-C: 3-0-2-4 (No 10% 15%
Midsem) (Lab Exam with (Internal Semester
3 VIVA) long Assessment)
. Theor
d) Courses with Both - y -
Theory and 30 %
Laboratory 59
components Laboratory Laboratory Attend
0 ttendance
) 50 % 15%
. (Internal Semester
L-T-P-C: 2-0-3-4 (Lab Exam)
long Assessment)
4 Types of courses not mentioned above, will consist of weightages of marks (Theory and Lab) notified
by the course instructor in the beginning of the semester approved by DPPC.
2.15. Examinations
Regular Examinations:
In assessing the student's attainment in subjects (Theory, Laboratory), assignments, quizzes, seminars,
project work etc., the system of continuous assessment is adopted by the Institute. In conformity with
2.15.1. | this practice, there will be quizzes, assignments, tutorials, internal assessment, attendance, mid
semester examination and an end semester examination for every theoretical subject. For continuous
assessment of laboratory courses, attendance, LAB report submission & performance evaluation after
each lab session, an end semester examination and viva will be conducted. The submission of report
and seminar will be conducted for project evaluation.
Supplementary Examination:
= Students who have been awarded "F", "1", and "X" grades in course(s) are only eligible for a
supplementary examination.
2.15.2.

= Supplementary examination will be conducted during May-July (summer term) every year. A
student will have to register for Supplementary courses by paying the prescribed fees within the
stipulated time in the academic calendar.

= For late registration, students have to obtain approval of Dean (academics) within seven (07)
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days from the date of registration in summer term (mentioned in the Academics Calendar). Late
fee for supplementary examination will remain same as Spring/ Autumn semester.

The Internal assessment (i.e., 20% weightage) carried over from the concerned semester and
marks scored in the supplementary examination (i.e., 80% weightage) will be considered for
preparation of the new grade.

2.16. Supe

rvisor(s)

2.16.1.

Every student admitted to the M.Tech (R) Programme undertakes project work under the guidance of a
faculty member of the Department/Centre in which he/she is admitted. The faculty member is called
his/her Supervisor. Student may have another supervisor from other
Organizations/Institute/Industry/R&D along with supervisor from I1IT Bhagalpur on recommendation
of the DPPC and the Chairman IPPC, the Chairman Senate approves appointment of such additional
Supervisor.

2.16.2.

One Supervisor has to be from the Department/Centre where the student isregistered. A student may
have a second Supervisor from the same or another Department/ Centre. The Chairman IPPC
nominates the additional Supervisor other than the registered department/centre.

2.17. Appointment of Supervisor(s):

The appointment of the Supervisor(s) to aM.Tech (R) student is done after successful completion of the

2.17.1.

course work.

Departments will evolve modalities for appointing of supervisors keeping in view of the students’

aspirations and faculty interest. The DPPC will co-ordinate this activity.
2.17.2. iii. No student will have more than two supervisors.

iv. No student once registered for thesis/project units will be allowed to continue the
programme without a Thesis/project Supervisor having been appointed by the DPPC.

2173 The Supervisor(s) is identified and appointed at the earliest or within a month from the date of

completion of course work for M.Tech (R).

2.18. Change/Addition of Supervisor(s)

If a student has only one Supervisor and the Supervisor goes on leave for more than 06

2.18.1. | (fifteen) months, another Supervisor is appointed by the DPPC. Mutual consent of both the student and
Supervisor(s) is taken for such cases.
The Chairman, Senate may permit a student to change his/her Supervisor(s) for valid reasons. Mutual
2.18.2. | consent of the student and new supervisor(s), and recommendations of the DPPC and IPPC are

required. Such cases are reported to the Senate.

2.19. EvaluationofM.Tech (R) Project/Thesis:

The evaluation of M.Tech (R) project/thesis work is usually carried out in three semesters. At the end
of every semester, the student is required to submit a report of his/her project work by a prescribed date
to the Internal Project Evaluation Committee (IPEC). Further, IPEC will conduct oral examination for

2.19.1. | the evaluation. The formation of IPEC is done by DPPC. The IPEC will be consisting of the following:
1. Two faculty member from the department
2. One faculty member from the other department
The IPEC will evaluate the project and assign appropriate letter grade after completion of each
semester (except last semester) The weightage for evaluation will as under:

2.19.2. 1. Supervisor’s assessment: 40%

2. IPEC assessment: 60%

I In the last semester the student shall submit four copies of spiral bound along with soft copy
of the thesis to the Academic Section within a prescribed date mentioned in the academic
calendar.

2.19.3.

Plagiarism is a serious offence and at any stage if it is found that the content of the thesis is
plagiarized beyond the limit prescribed by the Senate (excluding appropriate self-plagiarism),
the thesis shall be withdrawn. A certificate to the effect that the thesis is not plagiarized

(beyond the limit prescribed by the Senate) has to be submitted by the student in prescribed
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format at the time of submission of the thesis.

1. At least fifteen days prior to submission of the thesis, the supervisor submits a panel of five
external examiners from Institute of repute, in the relevant area of thesis to the Chairman,
DPPC. The Chairman, DPPC forwards it to Chairman, IPPC. The Chairman, IPPC will
recommend the same to Chairman, Senate, for approval.

V. The list of examiners remains confidential with the office of the Chairman, IPPC. The office
of the Chairman, IPPC makes all correspondence with one of the examiner and a soft copy of
the thesis is sent to the examiner.

2.19.4.

The procedure for submission of M.Tech (R) last semester Project/Thesis and conduct of oral
examination are as follows:

= Oral examination committee is formed by the DPPC on recommendation of the
supervisor(s). The committee consists of the following members:

1. One faculty member of IPEC - Chairman.

2. Supervisor(s)- Member(s) & Convenor
3. One faculty members from the department- Member

4. External Examiner Member

I. If any department has shortage of faculty, the above mentioned committee can be constituted
by Chairman, Senate.

I1. Hard copies of the thesis (one each for every examiner) shall be submitted to the Department
at least one week before probable date of the viva-voce examination.

I11. The supervisor(s) will fix the date of open viva-voce; make an announcement (through notices
and e-mail) and forward soft copy of thesis to the examiners. The date of oral examination
shall be communicated to the academic section.

IV. The oral examination of an M.Tech (R) Project/Thesis shall be held as per announced
schedule and it shall be an open viva-voce.

V. In absence of supervisor(s), the Chairman, DPPC shall be the convener of the oral
examination committee.

VI. The committee shall evaluate the project/thesis of the candidate on the basis of presentation of
the report, originality of the contents therein, demonstration of equipment model/
hardware/software developed, the oral presentation and oral examination.

VII. In case the committee rejects the thesis, Grade “F” shall be awarded and the student shall be
required to register for the project/thesis in the subsequent semester.

VIII. The grade to be awarded to a student shall be evaluated by the external examiner and IPEC
committee. The report of the oral examination committee including the grade shall be
submitted to the Chairman, DPPC by the committee.

IX. On successful completion of oral viva-voce examination, each student shall submit bounded
thesis with corrections, if any, suggested by the examiners (one each to the supervisor(s) and
the department) and soft copy should be copied in to CD/DVD, and submits to the
department.

X. All M.Tech(R) Project/Thesis reports of student will be copied on a CD/DVD for archival
purpose and deposited to the Central Library.

2.19.5.

Non-evaluation of any stage project/thesis within stipulated time, “F” grade will be awarded
automatically and the student shall be required to re-register for that stage of project/thesis in
the subsequent semester.

2.19.6.

Getting ‘F’ grade in Thesis/Project work in two consecutive semesters will lead to termination from the
program.

2.20. Duration of the Programme

The duration of the M.Tech (R). programme is as follows:

Sl Category Minimum Maximum
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No. (YYears) (YYears)
01 Regular 02 03
02 Project Staff 02 03
03 Sponsored 02 03
04 Part time 03 04

2.21. Temporary Withdraw from the Institute

2.21.1.

A student who has been admitted to an M.Tech (R) program of the Institute may be permitted to
withdraw temporarily from the Institute on the grounds of prolonged illness or grave calamity in the
family for a period of one semester only, provided:

i.  He/she applies to the Institute within at least 04 weeks of the commencement of the semester or
from the date he last attended his/her classes whichever is later, stating fully the reasons for such
withdrawal together with supporting documents and endorsement of his/her guardian.

ii. the Institute is satisfied that, counting the period of withdrawal, the student is likely to complete
his/her requirements of the M.Tech (R) Degree within the time limits specified in Clause 2.20
above.

iii.  there are no outstanding dues or demand in the Institute/Hostel/Department /Library.

2.21.2.

A student will be permitted only one such temporary withdrawal during his/her tenure. Such
withdrawal is not permitted while the student is yet to complete his/her coursework.

2.22. Eligibility for the Award of M.Tech (R) Degree

A student shall be declared to be eligible for the award of M.Tech (R) degree if he/she has:

i completed all the credit requirements for the degree with a grade "P" or higher grade in each of
the subjects (Theoretical, Laboratory, Sessional etc.), Seminar, Project/Thesis etc.;

2.22.1. ii. obtained a CGPA of 5.00 or more at the end of the semester in which he/she completes all the
requirements for the degree;
iii. no dues to the Institute, Library, Department, Hostels, etc; and
iv. no disciplinary action is pending against him/her.
2292 The award of M.Tech (R) degree must be recommended by the Senate and approved by the Board of

Governors of the institute.

2.23. Termination from the Programme

A student’s studentship in a programme may be terminated on the following grounds:
2.23.1. If a student is absent for more than 04 weeks in a semester without sanctioned leave.
2.23.2. A decision is taken on disciplinary grounds.

2.23.3.  On having been found to have produced false documents or having made false declaration at the
time of seeking admission.

2.23.4. A student fails to secure a SGPA of 5.0 in two consecutive semesters. However, a student may
be allowed to continue in the following semester on the recommendation of Chairman, IPPC,
and approval from the Chairman, Senate.

2.23.5. The maximum permissible duration of the programme exceeds as per clause 2.20.

2.23.6. On having been found to be pursuing regular studies and/or correspondence courses (leading to
degree or diploma) in any other college, university or an educational institution.

2.23.7. For regular category students (receiving teaching assistantship), on having found to be
concurrently employed and performing duty or carrying out business.

2.24. Conduct and Discipline

2.24.1.

Students shall conduct themselves within and outside the campus of the Institute in a manner befitting
the students of an institution of national importance. The Institute has a separate ordinance Code and
Conduct of Students which is applicable to all students of the Institute.
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In addition, unauthorized absence for more than one month leads to disciplinary action, in the form of

2.24.2. reduction of assistantship or even termination of studentship.
2.25. Other Matters: Legal
2.25.1. | All other cases, not covered by the above, shall be referred to the Senate.
2959 Any legal matter relating to Rules and Regulation under SI. No. 2.1 -2.24 shall be subjected to

jurisdictions of Court(s) in Bhagalpur or High Court Patna Bihar.

Rules and Regulations of M.Sc programme.

3.2. De

partments and Specializations

The institute offers M.Sc programme in Mathematics from the Department of Basic Science
and Humanities.

3.3. Academic Calendar
331 Each academic session is divided into two semesters of approximately eighteen weeks duration (with at
7| least seventy working days for classes in each semester): an Autumn semester and a Spring semester.
3.3.2. | Inaddition, there may be a semester during the summer break, called a summer semester.
The Senate approves the schedule of academic activities for a session, inclusive of dates for registration,
3.3.3. | mid-semester and end-semester examinations, inter-semester breaks etc., shall be laid down in the

Academic Calendar for the session.

3.4. Admission M.Sc. Programme:

3.4.1.

A bachelor's degree with major/honours in Mathematics/Statistics or equivalent and the candidate must
have obtained first class/ division in the qualifying degree. If class/division is not mentioned, minimum
CGPA of 6.5 (10 point scale) or equivalent or 60% of marks in aggregate in the qualifying degree is
required for a candidate.

3.5. Admission Procedure

3.5.1. | Admission to the M.Sc. Programme will be done through Centralized Counselling for M.Sc. (CCMN).
352 Admission to all categories of students is granted on the basis of JAM Score or any other equivalent
— test recognised by Ministry of Education.
3.6. Residence
The institute is wholly residential and all students shall be required to reside in, and be members of a
3.6.1. | hostel to which they are assigned. However, students in Sponsored, Project Staff, and Part-time
categories are exempted from residing in host.
Under special circumstances, the Director may permit a student to reside with his/her Parent/Guardian
362 in the Institute Campus or within a reasonable distance from the Institute. However, this permission
7" | may be withdrawn at the discretion of the Institute, at any time considered appropriate by it, without
assigning any reason.
363 All students must abide by the rules and regulations of the hostel as may be framed from time to time

by the Hostel Affairs’ Board.

3.7. Attendance

3.7.1.

Students are required to attend all the classes (Lectures, Tutorials, Laboratories, Practical,
Workshops etc.) for which they have been registered.

3.7.2.

Students will have to attend all classes. Attendance must be minimum of 75% by considering
medical/calamity/disaster related absence. A student will be debarred from appearing in an end-
semester examination if his/her attendance falls below 50% percent and will be awarded an “F”
grade in that course. If a student’s attendance in the range >=50% and <75%, one grade is
reduced from his/her secured grade in the concerned course (except “P” grade).

3.7.3.

Any student availing temporary absence for attending technical fest/technical
competition/cultural meet/ sports meet/academic workshop/academic conference/research visit
etc. will be condoned for the attendance provided the temporary absence on recommendation of
Faculty in-charge Student affair/Faculty in charge Academic Affairs and the Head of the
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concerned department and approved by the director.

3.8. Leave Rules

3.8.1.

(a) If the period of leave is for a short duration (less than two weeks), prior application for leave shall
have to be submitted to the Head of the concerned department, mentioning valid reasons for the
leave, along with supporting document(s). Such leave will be granted by the Head of the
department.

(b) If the period of absence is likely to exceed two weeks, a prior application for grant of leave will
have to be submitted through the Head of the Department to the Dean of Academic Affairs with
supporting documents in each case.

(c) In any case if the student remains absent for more than four weeks, the Dean of Academic affair
may ask the student to drop the semester.

The leave of absence as per Clauses 3.7.1(a) and 3.7.1 (b) will not be condoned for attendance.

3.8.2.

It will be the responsibility of the student to intimate the Warden of the hostel in which he/she is
residing, and the concerned instructors regarding his/her absence before availing the leave.

3.8.3.

In exceptional circumstances, the Director recommended by the Dean of Academic Affairs, may relax
any of the above requirements.

3.84.

A student who has been admitted to an M.Sc. programme of the Institute may be permitted to withdraw
temporarily on the grounds of prolonged illness or grave calamity in the family for a period of one
semester or more, provided:

a) he/she applies to the Institute within at least 04 weeks of the commencement of the semester or from
the date he last attended his/her classes whichever is later, stating fully the reasons for such
withdrawal with supporting documents and endorsement of his/her guardian;

b) the Institute is satisfied that, counting the period of withdrawal, the student is likely to complete
his/her requirements of the M.Sc. Degree within the time limits specified.

c) there are no outstanding dues or demands in the Institute/ Hostel /Department/ Library.

3.8.5.

Normally, a student will be permitted only one such temporary withdrawal during his/her tenure as a
student of the undergraduate programme not exceeding more than one year.

3.9. Registration

3.9.1.

Every student is required to register for approved courses through the assigned Faculty Advisor/DPPC at
the commencement of each semester on the day fixed for such registration and notified in the Academic
Calendar. The Dean (Academic Affairs) may cancel the registration of one or more courses if they are
found to violate some rules and regulations.

3.9.2.

Only those students will be permitted to register who have:
= cleared all Institute, Hostel and Library dues and fines (if any) of the previous semesters,
= paid all required advance payments of Institute and Hostel dues for the current semester

not been debarred from registering on any specific ground.

3.9.3.

Students may add and drop subject(s) with the concurrence of the Faculty Advisor/DPPC, and under
intimation to the concerned course instructors and the academic section, provided this is done within the
date mentioned in the Academic Calendar.

3.9.4.

Fine for late registration: A late registration fee will be imposed on students registering late. A “last
date” will be defined, and a late registration fee will be defined which will change from time to time.
Students, registering after the due date and on or before the “last date” will have to pay a fine as decided
by the administration based on circumstances. Any student registering after the “last date” will not be
allowed to register and his/her semester will be “dropped”. Exceptions on medical grounds will be
approved by the Chairman, Senate.

3.10. Course Structure

3.10.1.

A student shall register for theory and practical courses each semester as per the respective Course
Structure prescribed by the Senate. Each course carries a weight in terms of credit units depending
upon the nature of the course (theory/practical) which, in turn, is determined by the number of contact
hours (lectures and tutorials), laboratory hours and additional hours that a student is expected to devote
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per week. A course will be associated with four elements L-T-P-C where
= L: stands for the number of Lecture Hours per week
= T: stands for the number of Tutorial Hours per week
= P: stands for the number of Practical/Laboratory Hours per week

= C: stands for the Credit of the course

Credits are assigned to the courses (Except Projects/Internship) based on the following general pattern:

= One credits for each Lecture period (per week basis)

3.10.2. = One credits for each Tutorial period (per week basis)
= Two credits for each Three Hour Practical/Laboratory Session (per week basis)
= One credits for each Two Hour Practical/Laboratory Session (per week basis)
M. Sc. programme will have a curriculum and syllabi for the courses approved by the Senate for every
3103 branch and specialization. DPPC will discuss and recommend the syllabi of all the post graduate
7| courses offered by the department from time to time before sending the same from the departments and
make recommendations to the Senate for consideration and approval through IPPC.
The list of electives to be offered in a programme is finalized before the beginning of the semester by
3.10.4. | Head of the concerned Department/Centre, taking into consideration all the requirements and the
recommendations of the Departments/Centres. The list of electives is to be reported to the IPPC.
3.10.5. | The composition, tenure and functions of DPPC and IPPC, are indicated at Annexure-I.
In order to qualify for a M.Sc. degree, minimum Credit requirement of this programme is 80-credits,
3.10.6. R . . .
which is usually spread over 4 semesters involving both coursework and project work.
3.11. Grading System

At the end of the semester/summer school, a student is awarded a letter grade in each of his/her
Courses by the concerned Course Instructor taking into account his/her performance in the Quizzes,
Assignments, Mid-semester examination, end-semester examination, viva, laboratory Work, etc.,
besides regularity of attendance in classes. The grades are to be submitted by the course instructor in
the form of a signed grade sheet (prescribed format, both the soft copy and hard copy) to the office of
HoD positively within the prescribed time limit after the End-Semester/Supplementary Examination.

There are seven letter grades: O, A, B, C, D, P and F. The letter grades and their numerical equivalents
on a 10-point scale (called Grade Points) are as follows:

Letter Grade @) A B C D P F | X
Grade Points 10 9 8 7 6 5 0 - -
3.11.1
In addition, there shall be two letter grades, viz., | and X which stand for incomplete and debarred
respectively.
The recommended range of marks for the letter grades is given as below:
Letter Grade O A B C D P F
. = 80 =70 = 60 =50 =35
Scaling
percentage =90 and and and and and = 35
range
g <90 < 80 <70 <60 | <50
A student, who does not appear in the End-Semester Examination for any reason without any prior
3.11.2. | information, shall be awarded F grade irrespective of his performance in the Mid-Semester
Examination and Assignment/Quizzes.
A student is considered to have completed a course successfully and earned the credits if he secures a
3.11.3. | letter grade other than I, X or F in that subject. A letter grade F in any course implies a failure in that

course.
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The Transitional Grades | and X
a) Transitional Grade ‘I’:

The teacher of a subject may award the grade 'I' to a student if the latter was compelled to absent
himself/herself from the end semester examination on account of:

i. IlIness, accident which disabled him/her from appearing at the examination.

ii. A natural disaster/calamity in the duration of the end-semester examination, which, in the
opinion of the Institute, required the student to be away from the campus.

A student will be eligible for the award of grade 'I' only if his/her attendance at classes and
performance in other components of assessment are complete and satisfactory.

b) Transitional Grade ‘X’:
A student who has been debarred from appearing at an end-semester examination either

i as per recommendation of the course instructor for unsatisfactory attendance (If the attendance

3.114. is less than 50%, then he/she will be debarred from the end-semester examination in that
course) or

ii. by the Institute as a measure of disciplinary action or

iii. as per recommendation of Unfair Means Committee (Annexure-1), for adopting malpractice at

an examination, and consequently awarded a grade ‘X’, may re-register for the
subject(s)/semester after the term of the debarment expires, provided that other provisions of
this regulations do not prevent him.

o All 'I' grade in subject will be converted to a letter grade after successful clearance in a
Supplementary exam conducted in the month of July every year.

e However, for an ‘X’ grade in a subject(s), the student may be allowed to appear in the
supplementary examination and his/her grade will be one less than the actual performance in the
examination (except ‘P’ grade).

e For a student getting debarred for a semester (Autumn or Spring), the concerned student will be
allowed to register for the beginning of the next Autumn or Spring semester respectively.

Semester Grade Performance Average (SGPA) will be computed for each semester. The SGPA will
be calculated as follows:
SGPA = (Cl X Gl) + (CZ X GZ) + -+ (Cn X Gn)
C,+0,+-+C,
311.5. where, Tt is the number of courses registered during the semester,
C; is the number of credits allotted to a particular course, and
G;is the grade points corresponding to the grade awarded for the course.
Cumulative Grade Performance Average (CGPA) will be computed at the end of each semester and
communicated to the students along with the SGPA and the grades obtained by them for that semester.
The CGPA gives the cumulative performance of the student from the first semester up to the end of the
semester to which it refers, and will be calculated as follows:
CGPA = (Cl X Gl) + [:CZ X GE) +--+ (Cm X Gm:]
C,+0,++C
3.11.6.

Where, 111 is the number of courses registered up to that semester,
C; is the number of credits allotted to a particular course,

(r;is the grade points corresponding to the grade awarded for the course.

Whenever a student repeats or substitutes a course in any semester, the lower grade(s) obtained by
him/her in the course is to be ignored in the computation of CGPA from that semester onwards.
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Both SGPA and CGPA will be rounded off to the second place of decimal and recorded as such.

3.11.7. | Whenever these CGPA are to be used for the purpose of determining the merit ranking of a group of
students, only the rounded off values will be used.
3118 When a student gets the grade 'l' or 'X' for any course during a semester, the SGPA for that semester

will not be counted for preparing the CGPA up to that Semester.

3.12. Performance Evaluation of Course Work

3.12.1. | Medium of instruction, examination and project/thesis reports will be in English.
Each course is conducted by a faculty member as instructor. An instructor is responsible for conducting
the course, setting of question papers, holding quiz, assignments, evaluating the performance of the
3129 students, awarding the grades at the end of the semester/summer school and submitting the grades to
77" | the Head of department within the prescribed time limit. If a course is conducted by more than one
instructor, the instructor-in charge shall be responsible for coordination and overall conduction of the
course.
3123 The instructors for all the courses offered by a department during the semester are designated by the
7 | concerned Departmental Head.
The evaluation of students in a Theory/Practical Course shall be a continuous process and is based on
their performance in the Mid-Semester Examination, End-Semester Examination, Quizzes/Short tests,
Tutorials, Assignments, Laboratory work, mini project, etc. The weightages of Mid-Semester
Examination, End-Semester Examination and regular assessment in award of Grades shall be as
follows:
Sl.
N TYPE MID-SEM END-SEM INTERNAL ASSESMENT
0.
Theory Course
L-T-P-C: 3-1-0-4
0, 0, 0,
L-T-P-C: 3-0-0-3 30% 50 % _ 15% 05 %
1 (02 hour (03 hour Quiz/Assignment/
L-T-P-C: 2:0-0-2 duration) duration) Project etc. Attendance
L-T-P-C: 4-0-0-4
L-T-P-C: 2-1-0-3
Laboratory Course 9 9
y 30 % 60 % 10 %
2 L-T-P-C:0-0-3-2 | ------- (LAB EXAM (Internal Semester | .o
3.12.4. L-T-P-C: 0-0-2-1 with VIVA) long Assessment)
e) Courses with Theory Theory -
Both Theory and 25 % 45 %
Laboratory Laboratory Laboratory 5%
components Laboratory Attendance
0 0
L-T-P-C: 3-0-2-4 (No 10% 15%
Midsem) (Lab Exam with | (Internal Semester
3 VIVA) long Assessment)
f) Courses with - Theory -
Both Theory and 30 %
Laboratory 5 %
components Laboratory Laboratory
15 % Attendance
- 50 %
L-T-P-C: 2-0-3-4 (Lab Exam) (Internal Semester
long Assessment)
4 Types of courses not mentioned above, will consist of weightages of marks (Theory and Lab)
notified by the course instructor in the beginning of the semester approved by DPPC.
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3.13.

Examinations

3.13.1.

Regular Examinations:

In assessing the student's attainment in subjects (Theory, Laboratory), assignments, quizzes, seminars,
project work etc., the system of continuous assessment is adopted by the Institute. In conformity with
this practice, there will be quizzes, assignments, tutorials, internal assessment, attendance, mid
semester examination and an end semester examination for every theoretical subject. For continuous
assessment of laboratory courses, attendance, LAB report submission & performance evaluation after
each lab session, an end semester examination and viva will be conducted. The submission of report
and seminar will be conducted for project evaluation.

A student may not be allowed to appear in the end semester examination due to the following reasons:
o If the student has not paid his/her fees including fine and any other dues.

e Not permitted due to disciplinary proceedings.

3.13.2.

Supplementary Examination:

= Students who have been awarded "F", "I", and "X" grades in course(s) are only eligible for a
supplementary examination.

= Supplementary examination will be conducted during May-July (summer term) every year. A
student will have to register for Supplementary courses by paying the prescribed fees within the
stipulated time in the academic calendar.

= For late registration, students have to obtain approval of Dean (academics) within seven (07)
days from the date of registration in summer term (mentioned in the Academics Calendar). Late
fee for supplementary examination will remain same as Spring/ Autumn semester.

= The Internal assessment (i.e., 20% weightage) carried over from the concerned semester and
marks scored in the supplementary examination (i.e., 80% weightage) will be considered for
preparation of the new grade.

3.14. Supe

rvisor(s)

3.14.1.

Every student admitted to the M.Sc..Programme undertakes project work under the guidance of a
faculty member of the Department/Centre in which he/she is admitted. The faculty member is called
his/her Supervisor. Student may have another supervisor from other
Organizations/Institute/Industry/R&D along with supervisor from 11T Bhagalpur on recommendation
of the DPPC and the Chairman IPPC, the Chairman Senate approves appointment of such additional
Supervisor.

3.14.2.

One Supervisor has to be from the Department/Centre where the student isregistered. A student may
have a second Supervisor from the same or another Department/ Centre. The Chairman IPPC
nominates the additional Supervisor other than the registered department/centre.

3.15. Appointment of Supervisor(s):

The appointment of the Supervisor(s) to a M.Sc. student is done after successful completion of the

3.15.1.
course work.
Departments will evolve modalities for appointing of supervisors keeping in view of the students’
aspirations and faculty interest. The DPPC will co-ordinate this activity.
3.15.2. i. No student will have more than two supervisors.
ii. No student once registered for thesis/project units will be allowed to continue the
programme without a Thesis/project Supervisor having been appointed by the DPPC.
3.15.3 The Supervisor(s) is identified and appointed at the earliest or within a month from the date of

registration of the third semester.

3.16. Change/Addition of Supervisor(s)

3.16.1.

If a student has only one Supervisor and the Supervisor goes on leave for more than 06
(fifteen) months, another Supervisor is appointed by the DPPC. Mutual consent of both the student and
Supervisor(s) is taken for such cases.
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3.16.2.

The Chairman, Senate may permit a student to change his/her Supervisor(s) for valid reasons. Mutual

consent

of the student and new supervisor(s), and recommendations of the DPPC and IPPC are

required. Such cases are reported to the Senate.

3.17. Evaluation of Project

3.17.1.

VI.
VII.

VIII.

IX.

The M.Sc. Project is an important component of the Institute’s M.Sc programme. It gives an
opportunity to the student to build strong base for his future academic or professional career.

. The DPPC will invite project topics from the students in consultation with faculty member(s) at

the end of 2" Semester.

. Faculty members may also propose project topics, singly or in collaboration with a colleague

from the same or the other department. A co-supervisor from industry or other institutions may
also be accepted.

. Finally, the concerned HoD will assign the project topics to the students towards the end of 2™

semester, after taking into consideration the requirements of the projects and choice of the
students. A single student or a group of at most three students may undertake each topic.

. The concerned HoD will also form a Project Evaluation Committee (PEC) who shall be

responsible for the evaluation of the minor project for the entire semester.
The student is required to submit Project Reports before the end of 3 semester.
The weightage for evaluation will as under:
a. Supervisor’s assessment 40%
b. PEC assessment 60%: Out of 60% marks
i. 20% marks - Project Report Evaluation and
ii. 40% marks - PEC shall evaluate based on two presentations given by the student/group.

o In the middle of the semester the student/group needs to submit a synopsis report to
each member of the PEC.

o Before the end of the 3™ Semester, the student/group is required to submit a Project
Report to each member of the PEC.

o Synopsis report and the final Project Report must be duly signed by the concerned
supervisor before submission to the PEC.

On completion of evaluation, the PEC shall decide the marks awarded. If the performance of a
student is unsatisfactory, the committee may recommend one of the following:

a. Rewriting of report and submission for evaluation in the next semester and recommend to
award a Letter Grade “I” in the present semester grade card.

b. The resubmitted thesis will be evaluated by the PEC and if found satisfactory, the grade will
be sent to the concerned HoD.

The M.Sc. project will continue in the next semester repeating the steps VI to VIII.

3.18. Duration of the Programme

The minimum duration of the M.Sc. programme is 2 years. Maximum duration is 3 years.

3.19. Temporary Withdraw from the Institute

3.19.1.

A student who has been admitted to an M.Sc. program of the Institute may be permitted to withdraw
temporarily from the Institute on the grounds of prolonged illness or grave calamity in the family for a
period of one semester only, provided:

He/she applies to the Institute within at least 06 weeks of the commencement of the semester or
from the date he last attended his/her classes whichever is later, stating fully the reasons for such
withdrawal together with supporting documents and endorsement of his/her guardian.

the Institute is satisfied that, counting the period of withdrawal, the student is likely to complete
his/her requirements of the M.Sc. Degree within the time limits specified in Clause 18.1 above.

there are no outstanding dues or demand in the Institute/Hostel/Department /Library.
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3.19.2.

A student will be permitted only one such temporary withdrawal during his/her tenure as a student of
the M.Scprogramme.

3.20. Eligibility for the Award of M.Sc. Degree

A student shall be declared to be eligible for the award of M. Sc. degree if he/she has:

i completed all the credit requirements for the degree with a grade "P" or higher grade in each of the
subjects (Theoretical, Laboratory, Sessional etc.), Seminar, Project/Thesis etc.;

3.20.1. | ii. obtained a CGPA of 5.00 or more at the end of the semester in which he/she completes all the
requirements for the degree;
iii. no dues to the Institute, Department, Hostels, etc; and
iv. no disciplinary action is pending against him/her.
3.20.2. The award of M. Sc. degree must be recommended by the Senate and approved by the Board of

Governors of the institute.

3.21. Termination from the Programme

A student’s studentship in a programme may be terminated on the following grounds:
3.21.1. If astudent is absent for more than 06 (six) weeks in a semester without sanctioned leave.
3.21.2. A decision is taken on disciplinary grounds.

3.21.3.  On having been found to have produced false documents or having made false declaration at the
time of seeking admission.

3.21.4. A student fails to secure a SGPA of 5.0 in two consecutive semesters.

3.21.5. However, a student may be allowed to continue in the following semester on the
recommendation of Chairman, IPPC, and approval from the Chairman, Senate.

3.21.6. The maximum permissible duration of the programme has been exceeded.

3.21.7. On having been found to be pursuing regular studies and/or correspondence courses (leading to
degree or diploma) in any other college, university or an educational institution.

3.21.8. For regular category students (receiving teaching assistantship), on having found to be
concurrently employed and performing duty or carrying out business.

3.22. Conduct and Discipline

Students shall conduct themselves within and outside the campus of the Institute in a manner befitting

3.22.1. | the students of an institution of national importance. The Institute has a separate ordinance Code and
Conduct of Students which is applicable to all students of the Institute.
3292 In addition, unauthorized absence for more than one month leads to disciplinary action, in the form of

reduction of assistantship or even termination of studentship.

3.23. Other Matters: Legal

3.23.1. | All other cases, not covered by the above, shall be referred to the Senate.
3232 An_y I_eg_al matter relatin_g to Rules and R_egulation under _SI. No. 3.1. — 3.21. shall be subjected to
jurisdictions of Court(s) in Bhagalpur or High Court Patna Bihar.
Annexure- |
A. Departmental Postgraduate Programme Committee (DPPC)
Composition:
Q) Head of the Department (ex-officio) Chairman

(i)

Two faculty advisors from PG Programme and One faculty advisor from PhD

programme of which one will be nominated by the Head as the member secretary. Members
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(iii) One faculty member from outside department nominated by the concerned Head. Member
For a department, one student with CGPA not less than 8.00 to be elected by the PG
(iv) students and one student to be elected by the Ph.D. students of the 2nd years (or Members
higher).
Tenure: Two years for faculty members and one year for student members.
Functions:
Q) To oversee the conduct of all postgraduate courses of the department.
(i) To ensure academic standard and excellence of the courses offered by the department.
(iii) To discuss and recommend the syllabi of all the postgraduate courses offered by department from time to
time before sending the same to the Institute Postgraduate Programme Committee (IPPC).
(iv) To consider any matter related to the postgraduate programme of the department.
B. Institute Postgraduate Programme Committee (IPPC)
Composition:
(i) Dean of Academic Affairs (ex-officio) Chairman
(ii) Head of all departments. Members
. ) Non-Member
(iii) DR (Academic) or AR (Academic)
secretary
Tenure: Two years.
Functions:
(i) To oversee the conduct of all postgraduate courses of the Institute.
(ii) To consider the proposals from the departments/academic centres and make recommendations to the
Senate for consideration and approval.
(iii) To issue guidelines to various departments/academic centres on evaluation pattern of the

courses/projects/thesis to maintain uniformity.

To consider and recommend the assessment procedure to be adopted by various departments/academic

(V) centres.
(V) To consider and recommend any other matter concerning the postgraduate programme of the Institute.
Annexure- 11
Unfair Means Committee

Composition:
Dean of Academic Affairs Chairman
The Assistant/Deputy Registrar (Academic) Member
The invigilator reporting the case Member
The Invigilator-in—Charge of the Examination Hall concerned Member
HoD of the concerned branch. Member
The concerned Paper Setter Member
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Functions:

Shall recommend appropriate measures in each case to the Chairman of the Senate for awarding the punishment. The
punishment maybe reprimand, reduction of marks to certain percentage of that subject, cancellation of examination of
that particular subject, cancellation of all the papers of that examination, rustication/debarment for a specified period
(one year, two years), or even outright expulsion from the Institute.

Dual Degree Ordinance

1. Overview

1.1. The dual degreeprogrammes offered by the Institute shall be governed by the rules and regulations
given in this document.

1.2. A student becomes eligible for the award of adual degree after fulfilling all the academic requirements
and extra-academic activities as prescribed by ordinances dual degree programmes.

1.3. The following dual degree programmes are being offered by I1IT Bhagalpur:
1. B. Tech-M.Tech dual degree (5 years) programme
Institute offers this programme in the following branches
I. Computer Science and Engineering(CSE)
I1. Electronics & Communication Engineering (ECE)
I11. Mechatronics Engineering (MeA)
2. B.Tech-PhD dual degree programme
Institute offers this programme in the following branches
. Computer Science and Engineering(CSE)
Il. Electronics & Communication Engineering (ECE)
I11.  Mechatronics Engineering (MeA)
3. M.Tech-PhD dual degree programme
Institute offers this programme in the following branches
I.  Computer Science and Engineering(CSE)
Il.  Electronics & Communication Engineering (ECE)

I1l.  Mechatronics Engineering (MeA)

2.  Admission

2.1. The number of seats in each branch of the dual degree programmesfor which admission is to be made
in the 11T Bhagalpur will be decided by the Senate and approved by GB/BOG of IIIT Bhagalpur.

Reservation shall be as per Education Ministry/Government of India guidelines framed from time to
time.

2.2. Admission to dual degreeprogrammes will be made in the Autumn semester of each Academic Year, at
the first-year level.

2.2.1. B.Tech-M.Tech:Admission to be done through a Joint Entrance Examination (JEE-
Mains).

2.2.2. B.Tech-PhD: Admission will be doneas normal B.Tech programme through a Joint
Entrance Examination (JEE-Mains). B.Tech students of I11T Bhagalpur after completion
of their 6 semesters, will be given a provision to pursue dual B.Tech-PhD programme if
they have a CGPA of more than 8.00.

2.2.3. M.Tech-PhD: Admission will be conducted on the basis of admission test. Eligibility
criteria will be the same as the eligibility criteria of M.Tech programme mentioned in the
PGordinance(clauses 1.5.1-1.5.3).
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The Institute shall follow guidelines issued time to time from Education Ministry regarding admission
to dual degree programmes.

2.3. If, at any time after admission, it is found that a candidate has not fulfilled all the requirements
stipulated in the offer of admission, on the recommendation of the Dean of Academic Affairs, Senate
chairman may revoke the admission of the candidate and report the matter to the Senate.

2.4, The Institute reserves the right to cancel the admission of any student and ask him/her to discontinue

his/her studies at any stage of his/her career on the grounds of unsatisfactory academic performance or
on disciplinary grounds. The criteria for the former will be governed by these Rules and Regulations,
while the criteria for the latter will be governed by the Rules and Regulations of the Ordinance on
Code and Conduct of Students.

3. Registration

3.1

B.Tech-M.Tech: A student will be under the purview of B.Tech ordinance for this dual degree
programme up to 8" semester (B.Tech Ordinance clause 7). From 9" semester onwards the student
shall be under the purview of M.Tech rules and regulations (PG Ordinance clause 1.11).

3.2.

B.Tech-PhD: A student will be under the purview of B.Tech ordinance for this dual degree programme
up to 8" semester (B.Tech Ordinance clause 7). From 9" semester onwards the student shall be under
the purview of PhD rules and regulation (PhD Ordinance clause 15).

However, the B.Tech students are required to opt for B.Tech-PhD program at the time of registration in
the beginning of 7" semester.

3.3.

M.Tech-PhD: A student will be under the purview of M.Tech rules and regulations (PG Ordinance
clause 1.11) for this dual degree programme up to 2™ semester. From 3" semester onwards the student
shall be under the purview of PhD rules and regulations (PhD Ordinance clause 15).

4. Branch Change

For any dual degree programme, change of Branch under any circumstances is not allowed.

5. Attendance

Attendance policy in coursework requirement in all the dual degree programs will be same as the attendance policy
of B.Tech program mentioned in the B.Tech rules and regulations (B.Tech Ordinance clause 8).

6. Leave of Absence

6.1.

B.Tech-M.Tech: A student will follow of B.Tech leave rules up to 8" semester (or till the B.Tech
degree requirement is over, as per B.Tech Ordinance clause 9). From 9™ semester onwards the student
shall follow the leave rules in accordance with M.Tech. rules and regulation (PG Ordinance clause
1.10) of the Institute.

6.2.

B.Tech-PhD: A student will follow of B.Tech leave rules up to 8" semester (or till the B.Tech degree
requirement is completed, as per B.Tech Ordinance clause 9). From 9" semester onwards the student
shall follow the leave rules in accordance with PhD rules and regulation (PhD Ordinance clause 5) of
the Institute.

6.3.

M.Tech-PhD: A student will follow of M.Tech leave rules (PG Ordinance clause 1.10) up to 2™
semester (or till the M.Tech coursework requirement is completed). From 3™ semester onwards the
student shall follow the leave rules in accordance with PhD rules and regulation (PhD Ordinance
clause 5) of the Institute

7. Residence




110

THE GAZETTE OF INDIA : EXTRAORDINARY [PART II—SEC. 3(ii)]

7.1.

The institute is wholly residential and all students shall be required to reside in, and be members of a
hostel to which they are assigned.

7.2.

Under special circumstances, the Director may permit on medical ground, a student to reside with
his/her Parent/Guardian within a reasonable distance from the Institute (outside the campus). Such a
student shall, however, be attached to a hostel and will be required to pay seat rent according to rules,
and Hostel establishment/maintenance charges fixed by the Hostel Affairs’ Board.

However, this permission may be withdrawn at the discretion of the Institute, at any time considered
appropriate by it, without assigning any reason.

In a special case, only hostel establishment/maintenance charges may be relaxed by the discretion of
the Director.

7.3.

No married accommodation shall be provided to any student.

74.

All students must abide by the rules and regulations of the hostel as may be framed from time to time by
the Hostel Affairs’ Board.

8.

Course Structure, Examination, Grading system, Evaluation Process and Method of awarding letter

grade.

8.1.

(i) B.Tech-M.Tech: Course Structure, Coursework requirement, Evaluation Process of a
B.Tech-M.Tech dual degree student will be exactly similar to that of a B.Techprogamme
up to 7™ semester (B.Tech. Ordinance clauses 11, 12 and 18). In the 8" semester, a
B.Tech.-M.Tech dual degree student shall take 4 courses and a project of 4 credits
(evaluation process as per B.Tech ordinance 18.5.2). These courses are to be approved by
DPPC on the recommendation of the supervisor.

In the 9™ and 10" Semesters a B.Tech-M.Tech dual degree student will pursue thesis work
similar to an M.Tech student does in the 3 and 4™ semesters. For rules and regulations of
thesis work, students must follow PG ordinance clausel.19.

(if) B.Tech-PhD: Course Structure, Coursework requirement and Evaluation Process of a
B.Tech-PhD dual degree student will be exactly similar to that of a B.Tech programme up
to 7" semester (B.Tech. Ordinance clauses 11, 12 and 18). In the 8" semester, a B.Tech.-
PhD dual degree student shall take 4 courses and a project of 4 credits (evaluation process
as per B.Tech ordinance 18.5.2). These courses are to be approved by DPPC on
recommendation of the supervisor.

From 9™ semester onwards a B.Tech-PhD dual degree student will be in a similar stage of
a PhD student who has cleared his/her coursework requirements. From that point onwards
a B.Tech-PhD dual degree student will follow the rules and regulations of the PhD
ordinances clauses 6-9, 11-14, 16-21 of the Institute.

(iif) M. Tech-PhD: Course Structure, Coursework requirement and Evaluation Process of an
M.Tech-PhD dual degree student will be exactly similar to that of aM.Tech student up to
2" semester (PG ordinance clauses 1.16-1.19).

From 3rd semester onwards an M.Tech-PhD dual degree student will be in a similar stage
of a PhD student who has cleared his/her coursework requirements. From that point
onwards an M.Tech-PhD dual degree student will follow the rules and regulations related
to of the PhD ordinances clauses9, 11-14, 16-21 of the Institute.

8.2.

Examination, Grading system, and Method of awarding letter grade for all dual degree programs
will be similar to the rules regulations mentioned in the B.Tech ordinance clauses15,17 and 19
of the Institute.

8.3.

Medium of instruction, examination and project reports will be in English.

9.

Supervisor(s)

9.1.

B.Tech-M.Tech Dual degree programme: For B.Tech project work the supervisor will be
assigned as per B.Tech ordinance clause 18.5.2 and for M.Tech project, supervisor will be




[¢TRT II—=&veE 3(ii)] T T TSI © T 111

assigned before the beginning of 9™ semester as PG ordinance clauses 1.16-1.18.

9.2. B.Tech-PhD Dual degree programme: For B.Tech project work the supervisor will be assigned as
per B.Tech ordinance clause 18.5.2 and for PhD, supervisor will be assigned before the beginning
of 9" semester as PhD ordinance clauses 6-8.

9.3. M.Tech-PhD Dual degree programme: The supervisor will be assigned before the beginning of

3" semester as PhD ordinance clauses 6-8.

10. Summer School

16.

For B.Tech-M.Tech and B.Tech-PhD dual degree students, there will be provisions for summer school for their
courses. The terms and conditions for summer school will be similar as mentioned in the B.Tech Ordinance clause

11. Duration of the Programme

SLLNo. | Programme Minimum Duration Maximum Duration
. B.Tech-M.Tech Dual Degree Five years from the date of B.Tech | Seven years from the date of B.Tech
admission admission
. B.Tech-PhD Dual Degree Six years from the date of B.Tech | Ten years from the date of B.Tech
admission admission
I1. M.Tech-PhD Dual Degree Four years from the date of M.Tech | Eight years from the date ¢f M.Tech
admission admission

12. Termination from the programme

12.1. A student who is under the purview of B.Tech. ordinance is liable for termination as per the clause 22 of
B.Tech ordinance.

12.2. A student who is under the purview of PG ordinance is liable for termination as per the clause 1.23 of
B.Tech ordinance.

12.3. A student who is under the purview of PhD ordinance is liable for termination as per rules and regulations of
the PhD ordinance clause 24.

13. Exit Strategy

The National Education Policy (NEP-2020) introduces the “multiple entry and multiple exit” policy.
In light of the above, 11T Bhagalpur has introduced same policy in the dual degree programmes. Exit
policy of the dual degree programmes are as follows:

13.1.

B.Tech-Ph.D:

After the completion of 8™ Semester if the student is not interested to continue PhD
programme and opts the exit option, he/she may be allowed to be awarded B.Tech degree
only.

In this case the student will not be allowed to avail the training and placement facility of
the Institute.

13.2.

M.Tech-Ph.D:

After the completion of 3" Semester if the student is not interested to continue PhD
programme and opts the exit option, he/she may be allowed to be awarded M.Tech
degree only provided that the student has completed the following requirements:

. Phase —I of the M.Tech thesis work (as per clauses 1.19.1, 1.19.2 in PG ordinance)
Il. Phase Il of the M.Tech thesis work (as per clauses 1.19.3-1.19.5 in PG ordinance).




112

THE GAZETTE OF INDIA : EXTRAORDINARY [PART II—SEC. 3(ii)]

In this case the student will not be allowed to avail the training and placement facility of
the Institute.

14. Withholding of Grades

Grades shall be withheld when
()
(i)

the student has not paid his/her dues or

when there is a disciplinary action pending against him/her.

15. Eligibility for the Award Degree

A student shall be declared to be eligible for the award of a dual degree if he/she has:

a) completed all the credit requirements for the dual degree passing all the credit
courses/requirements mentioned in the course structure at the time of joining the programme.

b) satisfactorily completed all the non-credit requirements for the degree.
€) no dues to the Institute, Department, Hostels, NSS, etc.; and

d) no disciplinary action is pending against him/her

The award of all dual degree must be recommended by the Senate and approved by the Board of
Governors/Governing Body of the Institute.

16. Conduct and Disciplines

Students shall conduct themselves within and outside the campus of the Institute in a manner befitting
the students of an institution of national importance. The Institute has a separate ordinance Code and
Conduct of Students which is applicable to all students of the Institute.

In addition, unauthorized absence for more than one month leads to disciplinary action, in the form of
reduction of assistantship or even termination of studentship.

17. Other Matters: Legal

All other cases, not covered by the above, shall be referred to the Senate.

Any legal matter relating to Rules and Regulation under SI. No. 1 - 16shall be subjected to
jurisdictions of Court(s) in Bhagalpur or High Court at Patna, Bihar.

PhD Ordinances and Regulations

PhD ORDINANCES

Indian Institute of Information Technology Bhagalpur awards the degree of Doctor of
Philosophy (PhD) in Engineering/Sciences/Humanities and Social Sciences (HSS) to a candidate who has
successfully completed the stipulated Programme of Research.

The Programme of Research with the governing rules and regulations are formulated by the Senate of the
Institute. The Senate can modify or change the structure, the governing rules and regulations from time to
time.

A candidate to be awarded the PhD degree has to submit a thesis embodying the findings of his/her research
carried out under this programme. The thesis should make an original contribution of high quality to the
advancement of knowledge as judged by the experts in the relevant area.

A candidate becomes eligible for the award of the PhD degree after fulfilling all the academic requirements

prescribed by the Senate of the Institute. Progress of PhD students will be monitored at the department level
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by Department Postgraduate Programme Committee (DPPC) and at the Institute level by Institute
Postgraduate Programme Committee (IPPC). Formation of these two bodies are given in the PG Ordinance
[Annexure-I].

The award shall be made upon the recommendation of the Senate of the Institute after ratification by the
Board of Governors (BoG)/Governing Body (GB) of the Institute.

The PhD degree shall be awarded in the discipline of the Department/Centre which registers the student for
the PhD programme.

The vision is to enhance the knowledge and educate the students in science, technology and other areas that
will wisely serve the professional community, society and the nation.

To that end, the rules and regulations stated in this Ordinance exemplify the philosophy to make certain
higher performance ethics in research work at the Institute.

PhD REGULATIONS

1. CATEGORIES OF PhD STUDENTS

The Institute admits PhD students under the following categories:

1.1

Research Scholars (Full Time)

A student in this category works full time towards PhD degree. Institute scholarship will be provided to the
Meritorious research scholars and they will be assigned Teaching Assistantship duties. Students with
external Government funding such as (CSIR/UGC/NBHM/DST-JRF/SRF Fellowship) will also be assigned
Teaching Assistantship duties. Students who have joined as a full time research scholar and are also
employed somewhere needs to submit an NOC to the Institute in a prescribed format at the time of
admission.

1.2

Research Scholar (Part-Time):

A student in this category is a regular employee (including the employee of 11T Bhagalpur), who wants to
pursue the PhD Programme, while continuing the duties of her/his service.

The Institute does not provide any assistantship/fellowship to such a student.

2. CHANGE OF CATEGORY

2.1

The Chairman, Institute Postgraduate Programme Committee (IPPC) on recommendation of the
Department Postgraduate Programme Committee (DPPC) approves change from Full Time Research
Scholars to part-time category. All changes in category is to be approved by chairman Senate. The
conversion from full time to part-time category can be permitted under the following:

I. A Full-Time research scholar can be permitted to become Part-Time research scholar on the specific
recommendation of the DPPC after successful completion of course work and comprehensive
examination. However, the thesis for the PhD degree must be submitted within 08 years of enrolment.

Il. A part-time research scholar, is required to maintain close interaction to the satisfaction of the
supervisor in the department and has to appear in the progress seminar and other evaluation process as
required from time to time.

I11. A research scholar granted permission to become part-time research scholar may be allowed to work
externally provided sufficient research facility exists at the Organisation (parent/new). Permission to
carry out the research work at the Organization shall be granted only if necessary research facilities
exist and the DPPC is satisfied about the requirement and recommends accordingly.

3. ADMISSION TO PhD PROGRAMME

3.1 Eligibility Criteria

All candidates seeking admissions in the doctoral programme shall have to possess requisite qualification as detailed
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below:
3.11 Ph. D in Engineering:
Master's degree in Engineering/Technology in a relevant branch with first class/division. If there no
3111 mention of class/division in the mark-sheet/certificate, a minimum Cumulative Grade Point Average
(CGPA) equivalent in 10 point scale of 6.5 or 60% marks in aggregate is required.
Bachelor's degree in Engineering/Technology/MBBS in a relevant area with a minimum CGPA of 7.5 (10
3.1.1.2 point scale) or equivalent and/or 70% of marks with valid GATE score. However for a MBBS student,
GATE score is not mandatory.
A student of I1IT Bhagalpur who is continuing his/her B.Tech studies and having a minimum CGPA of 8.0
3113 at the end of sixth semester may be enrolled in the PhD programme of the Department in the beginning of
T his/her seventh semester of study. However, he/she has to complete seventh and eighth semester of B.Tech
programme. Such students can receive dual B.Tech and PhD Degree.
In exceptional cases an NRI applicant with B.Tech degree or equivalent in respective discipline with
3.1.14 excellent academic record (with a minimum CGPA of 7.0 (10 point scale) or equivalent and/or 65% marks)
may be considered eligible for admission.
3.12 Ph. D in Sciences/Humanities & Social Sciences:
Master's degree in Humanities & Social Sciences/Science in a relevant area with a minimum CGPA of 6.5
3.1.21 (10 point scale) or equivalent and/or 60% of marks or first class with valid NET-JRF or any other
equivalent test recognised by MHRD for award of fellowship in relevant field.
3.3 Admission Procedure:
331 Admission to the PhD Programme of the Institute normally be considered in the beginning of Autumn and
e Spring Semester.
3.3.2 Admission to all categories of students is granted on the basis of admission test conducted.
The following documents are to be furnished along with the application by candidates under Sponsored,
Project Staff, and Part-time categories:
Form I: Sponsorship letter for Sponsored category.
3.33

Form I1: No objection certificate from Dean R&D, IlIT Bhagalpur, for Project Staff category.
Form I11: No objection certificate from the employer for Part-time category.

Form IV: Financial Declaration Form for NRI applicants.

4. ASSISTANTSHIP

4.1 Institute assistantships will be provided to eligible students as per Institute norms.
492 Assistantships from external funding organizations can be availed as per terms and conditions of the
' concerned funding organizations.
The continuation of the assistantship/fellowship is subject to satisfactory performance in the assigned duties
4.3 and satisfactory progress of the student in the PhD Programme recommended by DPPC.

5. LEAVE RULES:

After enrolment for the PhD program a Research Scholar under any category may be permitted leave from the
Department /Centre for a limited number of days per year of stay, as prescribed by the Institute or Government of
India, time to time. Presently, it is as stated below:
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51

e Leave: 30 days per year
- Astudent can avail a leave of maximum 15 days per semester.

e Special Leave: The students going for prescribed training, field work or any academic work related to
the thesis work up to maximum of 15 days, assigned by the Supervisor, recommended by Convenor
DPPC and approved by the HoD. Any such assignment for more than this period shall require prior|
approval of the Chairman IPPC and Chairman, Senate.

e Maternity Leave: As per the Govt. of India rules as applicable.

52

The leave will be granted by the Head of the Department/Centre on the recommendation of the Supervisor.
Leave of any kind not availed during a year will not accumulate.

53

Any absence over and above the admissible leave as prescribed above shall be without Scholarship which
shall be deducted on pro rata basis for the days of such absence.

54

A research scholar on the recommendation of the Supervisor and the Head of the Department/Centre be
granted leave without Scholarship for a total period not exceeding three months, during the entire tenure of
Scholarship.

55

In exceptional circumstances, the IPPC may on the recommendation of the DPPC grant a Research Scholar
leave without Scholarship for a period not exceeding 12 months in the entire period of his tenure for purpose
of accepting teaching/research/internship/assignment on temporary basis provided the post accepted by
research scholar is in the same department or in an educational institution, R & D organization or an
industry of repute. When a scholar is granted such leave without Scholarship the enhancement of the value
of Scholarship shall be deferred for the appropriate period. In all the cases, period spent on leave shall be
counted for the purpose of termination of the tenure of the Scholarship (if provided).

5.6

In exceptional circumstances, the IPPC may on the recommendation of the DPPC grant a Research Scholar
leave without Scholarship for a period not exceeding 12 months in the entire period of his tenure in case of
serious medical condition/ calamity/ disaster. When a scholar is granted such leave without Scholarship the
enhancement of the value of Scholarship shall be deferred for the appropriate period. In all the cases, period
spent on leave shall be counted for the purpose of termination of the tenure of the Scholarship (if provided
and the minimum thesis submission period will be extended accordingly.

6. SUPERVISOR(S)

6.1

Every student admitted to the PhD Programme undertakes research under the guidance of a faculty member
of the Department/Centre in which he/she is admitted. The faculty member is called his/her Supervisor.
Student may have another supervisor from same or other department of the Institute or other organizations
along with supervisor on recommendation of the DPPC and the Chairman IPPC, the Chairman Senate
approves appointment of such an additional Supervisor.

6.2

The following categories of persons cannot act as a sole supervisor:
e Faculty with less than 3 years of service before superannuation left at the Institute.

e In any circumstances, if the sole supervisor leaves the Institutes or get superannuated, he may be
continuing to act as a supervisor, however, another supervisor will be allotted to the students on
recommendation of the DPPC and the Chairman IPPC. The appointment of new supervisor has to be
approved by Senate chairman if the student has not given his/her synopsis seminar. In case, where the
student has already given his/her synopsis seminar, no new supervisor will be assigned, instead, a thesis
co-ordinator will be assigned.

6.3

The student must continue his/her research with the newly appointed additional supervisor at least one year
prior to the synopsis seminar.

7. APPO

INTMENT OF SUPERVISOR(S):

7.1

The DPPC appoints Supervisor(s) to a student after obtaining mutual consent of both the student and the
Supervisor(s).
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7.2

The Supervisor(s) is identified and appointed at the earliest or within a month from the date of registration.

8. CHANGE/ADDITION OF SUPERVISOR(S)

If a student has only one Supervisor and the Supervisor goes on leave for more than 12 (twelve) months,

8.1 another Supervisor is appointed by the DPPC with mutual consent of both the student and supervisor(s).
The Chairman, Senate may permit a student to change his/her Supervisor(s) for valid reasons. Mutual
8.2 consent of the student and new supervisor(s), and recommendations of the DPPC and IPPC are required.

Such cases are reported to the Senate.

9. DOCTORAL COMMITTEE (DC)

To monitor the progress of research of a student, there will be a Doctoral Committee with the following
composition:

1 A faculty member of the department other than the Supervisor(s) to be Chairman
9.1 ' nominated by the DPPC
2. Supervisor(s) Member (s)
Two other faculty members of which one should preferably be from another
3. Member
department
92 The DC is constituted by the DPPC in consultation with the Supervisor(s) within one month from the date of
' appointment of the Supervisor(s). The list is sent to the Chairman, IPPC for approval.
9.3 Until the DC is constituted, the DPPC performs the duties of the DC.
94 In case, any member of DC goes on leave exceeding six months duration, or resigns or retires from the
' Institute, the Supervisor(s) recommends another member of DC to the Chairman IPPC through DPPC.
If any change in the composition of DC of a research scholar (clause 9.1) is proposed by respective
9.5 Supervisor(s), then such an appeal is forwarded through the Chairman, IPPC to the Chairman, Senate who

may permit such a change and reason of change should be recorded.

10. COURSE WORK

10.1

The supervisor(s) of a student prescribes the courses a student has to register. However, the DPPC
prescribes courses if no supervisor is appointed.

10.2

e A student of Engineering/Technology Department with an entry level qualification of two-year Master's
degree (after completion of 4-year Bachelor's degree) registers for a minimum of 04 courses with
minimum of 12 credits and maximum of 16 credits.

e Similarly, a student of Science/HSS Department/Centres with an entry level qualification of Master’s
degree registers for a minimum of 04 courses with minimum of 12 credits and maximum of 16 credits.

e  The minimum required grade is “C” in each subject.

10.3

e A student of Engineering/Technology Department with an entry level qualification of 4-year Bachelor's
degree registers for a minimum of 06 courses with minimum of 18 credits and maximum of 24 credits.

e The minimum required grade is “C” in each subject.

10.4

A B.Tech student of I1IT Bhagalpur can enrol for dual degree programme need to register in eighth semester
for a minimum of 04 courses (minimum of 12 credits and maximum of 16 credits) and a project with 4
credits. The minimum required grade is “C” in each subject [for eighth semester]. The CGPA and SGPA of
8™ semester of the student’s B.Tech degree will be calculated taking into account these four courses and 4
credit project.

10.5

An M.Tech student of IIIT Bhagalpur can enrol for dual degree leading to PhD programme need to
complete his/her second semester with a minimum of 04 courses (minimum of 12 credits and maximum of
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16 credits) with minimum SGPA of 7.00.

10.6

All students must complete the course requirement with minimum qualified grade “C” up to the third
semester. After that the student is liable to be terminated.

10.7

Grading policy of course work for PhD students will be similar to B.Tech./M.Tech rules & regulations.

11. COMPREHENSIVE EXAMINATION

To test the overall competence and academic preparation of a student in the PhD Programme, a

111 Comprehensive Examination is held within 15 months for students with master’s degrees and within 18
months for the students only with Bachelor degrees from the date of admission.
11.2 A student will appear Comprehensive Examination only after successful completion of course work.
113 The mode of Comprehensive Examination (common to all students in a Department/Centre) is decided by
' the DPPC and is intimated to the students.
114 The date of the Comprehensive Examination is informed to the student at least one month prior to the date
' of examination. The DPPC conducts Comprehensive Examinations for all PhD Students.
If a student’s performance in the Comprehensive Examination is found unsatisfactory, he/she will be given
115 a second attempt not before one month and within six months from the date of the first attempt. If the
' performance is again found unsatisfactory in the second attempt, he/she is not allowed to continue in the
PhD programme.
If a student inducted to the B.Tech-PhD Dual programme while pursuing B.Tech at I1IT Bhagalpur, can
11.6 drop out of the dual degree programme after completion of the B. Tech program, but he/she will be awarded
a B.Tech degree on completion of B. Tech Program.
If a student is admitted to an M.Tech-PhD Dual programme at IIIT Bhagalpur, he/she will be allowed to
11.7 choose an exit option after completion of the course work. He/she will be treated as a regular M.Tech
student henceforth.
11.8 All the students securing “unsatisfactory” in the Comprehensive Examination are reported to the Senate.

12. STATE-OF-THE-ART SEMINAR

State-of-the-Art Seminar (SOAS) is held only after successful completion of comprehensive examination.
SOAS is open to all where the student presents a short research proposal mentioning her/his research plan

121 during the PhD programme. In addition, the candidate will present the main objectives of her/his research to
the DC.
129 A student takes the SOAS within six months from the date of successful completion of comprehensive
’ examination.
12.3 A student submits a report to the DC members at least one week before the date of the SOAS.
On successful completion of the SOAS seminar, a report is submitted by the DC to DPPC who
12.4 . ;
communicates the same to the Chairman, IPPC.
If the first SOAS is not satisfactory, then a student delivers another SOAS within a month from the first
12.5 SOAS. If the student’s performance is found to be unsatisfactory in the second attempt also, she/he is not

allowed to continue in the PhD programme.

13. FELLOWSHIP ENHANCEMENT

13.1

l. Enhancement of the Institute fellowship of full time scholars (clause 1.1) will be done after two
years (from the date of admission in the PhD programme) on the recommendation of the DC based
on the satisfactory performance of the student. However, enhancement of fellowship is done on




118 THE GAZETTE OF INDIA : EXTRAORDINARY [PART II—SEC. 3(ii)]
successful completion of SOAS.
1. Enhancement of the fellowship from external sources shall be done as per the rules and regulations
of the external funding agency.
14. PROGRESS REVIEW
After the State-of-the-Art Seminar (clause 12), a student submits at-least one progress report for semester
141 evaluation to the DC before the date of registration of next semester. The DC schedules a meeting where the
’ student presents his/her progress report. All such presentations are open to all. However, the DC may
schedule more such meetings depending on the progress of the student.
142 The DC reviews the progress and submits a report to the Chairman, IPPC through Secretary, and DPPC
' after every such review.
143 Based on needs, the DC may fix a minimum number of working days (up to fifteen) in a semester for a
’ student in part-time to be present in 11T Bhagalpur for his/her research work.
15. REGISTRATION
15.1 Students of all categories will have to be present at the time of registration in beginning of every semester
' on the stipulated date mentioned in the academic calendar till the submission of their thesis.
15.2 They are required to pay the prescribed thesis submission fees at the time of submission of thesis.
A student may get refund of the registration fee if he/she submits the thesis within 30 days from the date of
153 the registration.
' After submission of the thesis, no stipend will be paid to the students. The students is not required to register
for further semesters.
Semester drop:
Up to two semesters may be dropped in the entire duration of the PhD Programme, on bonafide grounds,
medical family calamity. Semester drop is not permissible before successful completion of SOAS. On
recommendation of the Supervisor, Chairman, DPPC and Chairman, IPPC, the Chairman, Senate approves a
semester drop. Cases of semester drop are reported to the Senate. No assistantship/fellowship is provided
154 during the period of a semester drop. The period of semester drop is not counted in the prescribed time limit
for completion of the PhD Programme. A regular full-time student cannot take paid employment during
thesis period.
16. SYNOPSIS OF THESIS
16.1 Student is eligible to present synopsis seminar if he/she has minimum of 02 SCI/SCOPUS publications and
' patent applied (desirable) related to his/her thesis work.
Prior to the submission of the thesis, a student submits the synopsis of thesis to the DC. The synopsis report
16.2 . - A i
contains outline of the research work contained in the thesis.
The student makes a presentation of his/her thesis work before the DC in an open seminar (named as
16.3 Synopsis Seminar). The synopsis report is submitted to DC at least one week before the Synopsis Seminar.
If the DC suggests any modifications in the synopsis report, student will modify accordingly and submit the
16.4 final synopsis report to the DC for approval.
On approval of the synopsis report, the DC sends the synopsis report along with a signed prescribed form to
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Chairman, DPPC. The chairman DPPC sends the same to Chairman, IPPC.

16.5

If the synopsis seminar of the student is found to be unsatisfactory by the DC, then the student may be
allowed to re-appear for the synopsis seminar after at least one month from the date of the first synopsis
seminar.

16.6

If a student fails to submit the thesis within 03 months from the date of the Synopsis Seminar, he /she shall
present another Synopsis seminar further follow clause 16.4.

17. SUBM

ISSION OF THESIS

17.1

Within three months of the synopsis seminar, the student submits four copies of thesis along with soft copies
to the Academic Section.

17.2

Plagiarism is a serious offence and at any stage if it is found that the content of the thesis is plagiarized
beyond the limit prescribed by the Senate (excluding appropriate self-plagiarism), the thesis shall be
withdrawn. A certificate to the effect that the thesis is not plagiarized (beyond the limit prescribed by the
Senate) has to be submitted by the student in prescribed format at the time of submission of the thesis.

18. PANEL OF EXAMINERS

18.1

Two external experts, one from India and one from abroad will constitute the panel of examiners of thesis.

18.2

At least fifteen days prior to submission of the thesis, the supervisor submits a panel of eight examiners, 04
each from India & abroad in the relevant area of thesis to the DC chairman who forwards that to the
Chairman, DPPC. The Chairman, DPPC forwards it to Chairman, IPPC. The Chairman, IPPC will
recommend the same to Chairman, Senate, for approval.

18.3

The list of examiners remains confidential with the office of the Chairman, IPPC. The office of the
Chairman, IPPC makes all correspondence with the examiners. After receiving evaluation reports of the
thesis from Indian and foreign examiners, it is made available to the thesis Supervisor(s) through Chairman
DPPC for reply of the queries (if any).

19. THESIS REPORTS

Examiners are expected to send reports on the thesis within two months from the date of receipt of the

191 thesis.
If an examiner does not send the report within two months, a reminder is sent. If the report of thesis is not
19.2 received within one month after first remainder, a second remainder will be sent.  If the report is not
' received in spite of second reminder within 15 days, the Chairman, IPPC recommends to replace the
examiner and take the approval from the Chairman, Senate for thesis to be sent to next examiner.
Examiners are required to recommend one of the following:
i. The thesis in its present form is recommended for the award of the PhD degree.
19.3 ii. The thesis is acceptable subject to corrections.
iii. The thesis should be revised as per the suggestion enclosed. | would like to see the revised thesis
incorporating my suggestions before | give further recommendations.
iv. The thesis is not acceptable for the award of the PhD degree.
19.4 If both the thesis examiners recommend the thesis for award of the PhD degree as mentioned in 19.3 (i), the
' Chairman, IPPC approves the conduct of a Viva Voce.
If examiner(s) recommends the thesis subject to modifications as mentioned in 19.3 (ii), the corrections in
195 the thesis, responses to comments of examiner(s) are ratified by the student should be checked by DC. After

recommendation from DC and DPPC, the response letter is to be submitted to Chairman, IPPC and sent
back to concerned examiner(s) for information.
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19.6

If examiner(s) suggests re-submission of the thesis as mentioned in clause 19.3, the student is allowed to
resubmit the thesis after due revision within the time stipulated by the DC and the revised thesis is to be
submitted to Chairman, IPPC after recommendation from DC & DPPC. The Chairman, IPPC will send the
revised thesis to the examiner(s) for further assessment. Such cases are reported to the Chairman, Senate.

19.7

If one examiner recommends the thesis, and the other rejects, the report of the first examiner is sent to the
second examiner and vice-versa. The examiners are requested to review their recommendations. If after this,
there is one acceptance and one rejection, the matter is placed to the Chairman, Senate for possible
replacement of the examiner who has rejected the thesis.

19.8

If both the examiners do not recommend the thesis for the award as mentioned in 19.3 (iv), the reports are
sent to the DC which can decide on one of the following based on their assessment.

e |fthe DC is satisfied with the work already done and the contents of the thesis already submitted, it may
request the Chairman, Senate that the thesis may be sent to another set of examiners. Such a request has
to be recommended by the DPPC and Chairman, IPPC.

e The DC may advise the student to augment the research and submit the synopsis again. If both the
examiners do not recommend the thesis for the award for second time, the student is not awarded the
degree and the registration is cancelled.

20. VIVAVOCE

20.1 In a Viva Voce, a student makes an oral presentation on his/her thesis. The presentation is open to all.
The following is the composition of the Viva Voce Board (VVB).
1. Chairman of the DC Chairman
2. Supervisor(s) Member (s)
One examiner of the thesis within the country, or a specialist in the subject
3. nominated by the Chairman, IPPC, from the approved panel of examiners after Member
the approval from the Chairman, Senate.
20.2
4. A faculty member of another department to be nominated by the DPPC. Member
5. One_ faculty member of the Department with knowledge of the subject of the Member
thesis.
The other members of the DC of the student will be invitees to the Oral .
6. L Invitee
Examination.
203 The members of VVB should be provided the hard copy of thesis along with reply letter (if any comments
' received in the report) at least 15 days before the conduct of viva.
20.4 The VVB conducts the defence of the thesis by the candidate ensuring that he/she answers all the queries of
' the thesis examiners satisfactorily and then recommended for the award of the PhD degree.
The VVB may also recommend suggestions for improving the thesis based on the discussions during the
205 oral examination and detailed in a separate sheet may be incorporated in the thesis. The Chairman of the
‘ VVB shall forward the report to the Chairman, IPPC, certifying that the recommended revisions by the
VVB, if any, have been incorporated in all copies of the thesis, for award of the degree.
If the VVB finds that the thesis is not acceptable after unsatisfactory performance of the student in viva-
20.6 voce examination, then the student will be asked to reappear for another oral examination at a later date (not
earlier than a month and not later than six months from the date of the first oral examination).
20.7 If the VVB finds the performance of the student unsatisfactory on the second occasion also, then the matter

will be referred to the Senate for a decision.
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20.8

After the completion of viva-voce, the student is required to submit four (or five, if there are two
supervisors) hard copies along with soft copies of his/her final thesis after modifications (if any) to the
Academic Section along with no dues and copyright form, etc, as per the prescribed format.

21. AWARD OF PhD DEGREE

211

If the Viva Voce Board recommends award of the degree, a student will be awarded the PhD degree on the
recommendation of the Senate with the approval of the Board of Governors of the Institute.

21.2

If the Viva Voce Board recommends award of the degree, a student will be awarded provisional PhD degree
effective from the date of Viva —Voce.

22. DURATION OF PhD PROGRAMME

The minimum duration of the PhD Programme (excluding dropped semester(s)/leave) is two years from the

221 date of admission for scholars having M.Tech./M.E./MS degree, and three years for B.Tech/M.Sc. degree.
299 The maximum duration of the PhD programme (excluding dropped semester(s)/ maternity leave) is 07 years
' from the date of admission for a full-time student and 08 years for a part-time student.
PhD students registered in part time category, the minimum residential requirement is one or two
293 semester(s) depending on the completion of mandatory course work required for PhD students. It may be
' exempted for part-time students, if supervisor/DPPC recommends to register the course work through online
or NPTEL, SWAY AM, etc., however the approval should be taken from the Chairman, IPPC.
23. CONDUCT AND DISCIPLINE
23.1 Regulations for Conduct and Discipline are common for all students of I1IT Bhagalpur, and these are the
' same as that prescribed in the B.Tech./M.Tech Rules and Regulations.
In addition, unauthorized absence for more than one month leads to disciplinary action, in the form of
23.2 - . . L ;
reduction of assistantship or even termination of studentship.
24. CANCELLATION OF STUDENTSHIP
The PhD studentship is liable to be cancelled for any of the following reasons:
e Giving false information at the time of application/admission.
e  Failure in coursework requirement.
e  Failure in Comprehensive Examination.
24.1 e Consistent lack of progress in research.
e Violation of discipline and conduct rules of the Institute.
e Not submitting a thesis within the stipulated period.
e Regular, sponsored (Full-time), remaining absent for more than the stipulated time in a semester,
without sanctioned leave.
25. OTHER MATTERS: LEGAL
25.1 All other cases, not covered by the above, shall be referred to the Senate.
25 2 Any legal matter relating to Rules and Regulation under SI. No. 1 - 24 shall be subjected to jurisdictions of

Court(s) in Bhagalpur or High Court at Patna, Bihar.
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